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(b) Wbflo tbe .orkin. of the er,twblle 
All fudla Handicrafts Board bad been undor 
COnstant review, 00 formal asseSlment was 
lJJ ade by tbe Government. 

(e) Does not arise. 

VI,1t of Mlollt"r or State (or 
EI..cmal Affaln to South East 

Alia 

5512. SHRI P. R. S. VENKATESAN: 
Will lb. MiDit.er of EXTBRNAL AFFAIRS 
be pleased to ,tate : 

(a) wbether tbe Minister of State for 
Bxternal Affairs recently visited Soutb·East 
Asia; 

(b) if so, tbe couDtries visited by him; 
and 

(t) the outcome of the visit? 

THE MINISTER OF SrATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRJ K NAT\VAR SINGH): (a) Yes, 
Sir. 

(b) The Mini,ter of Stale for External 
Affairs, Shri K. Natwar Singh~ visited 
Indonesia. Thailand. Brunei. Malavsia and 
Singapore from I st- 7th March 1981. 

(c) The Minister of State had u~cful 

excbange of view~ on regional and bilateral 
matters The visit resulted in beUer percep· 
tion of ('ach other's point of view 

Pardaase of eardamom by STC 

SS 13. eH. RAM PRAKASH: Will 
the Minister of COM MERCE be plensed to 
state: 

(a) whether the State Trading Corpora. 
tion has started purcha~ing cardamom from 
three auction ctntres in Kerala; and 

(b) if SOt the quantity purchased so rar 
and the taraet fixed '! 

THe MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUMS}): (a) Yes, Sir. 

(b) Aa the purpose of market Interven-
tion by STC is price stabilisation no, specific 
targets bave been fixed. A quaotit)' of 
6906 Kal. baa been purc!lale(! by SY,«;: 
durio. February. t 987. 

Pracluleat Import of .lIk 

5514. SHRI K.. S. RAO: Will tile 
Minister of COMMERCE be pleased to 
state: 

(a) whether certain cases of fradulent 
import of raw silk have been detected; 

(b) it 10, tbe details thereof; arld 

(c) tbe action heiol taken by Govern-
ment against tbe persons found guilty ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMERCE (SaRI P. R. 
DAS MUNSI): (a to (c). The matter is 
being investigated and if made be appropriate 
action would be taken under the provisions 
of Import~ and Exports (Control) Act, 1941 
and the orders issued thereunder. 

Low budget tourist aceommodatJOD at 
Atanta and Ellora 

5 SIS. DR. T. KALPANA DEVI : Will 
the Minister of TOURISM be pleased to 
state : 

(a) whether there are no facilities for 
overnight stay at Ajanta aDd Ellora for Jow 
budlet tourists. 

(b) if so, the reasons therefore; IDd 

(c) the steps Government propose to 
take to provide these (acilities ? 

THE MINISTER OF TOUR.ISM 
(MUFTI MOHO. SYED): (a) Dormitory 
Accommodation for low budget tourists is 
available at Fardapur whicb is S Km. from 
Ajanta~ 

(b) Does Dot arise. 

(c) Tbe Governmeot of Mabarasbtra 
bas "lans to constI uct a Holiday Resort at 
811or •• 
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Applfcatloal for joIDt veata,.. Ie 
deep sea 81h1Da 

'~16. S8al SODE RAMAIAH: Will 
the Minister of COM MEReB be pleased to 
state : 

(al wbether applications bave been 
received for joint ventures in deep sea 
ftabioa; aDd 

(b) if so, the number of sucb applica-
tiODS received so far? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSO: <I) and (b). So far. one 
incomplete application bas breD received by 
the Marine Products Export Development 
Authority. 

I.port or lada.trial paiats 

5517. DR. B. L. SHAILESH: Will 
tbe MiniJter of COMMERCE be pleased to 
ltlte : 

(a) tbe value and quantity of variou. 
industrial paints, protective coatings and 
corrosion inhibitors preseotly imported as 
per latest figures available; and 

(b) tbe countries from whicb imported ? 

THE MINISTER OF S T 1\ TE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSI) : (a) aDd (b). The statistics 
relating to various commodIties (inc)udine 
'Industiral paints. protective coatinas and 
corrosion inhibitors') along ..... itb quantity, 
value and name. of countrie~ from which 
imported are published in the 'Monthly 
Statistics of ForeigD Trade of India Vol· IJ 
(Imports)', copies of which are available in 
tbe parliament Library. Tbe I atest issue of 
tbis publication pertains to t 983·84. 

Amouat. due from U.andiaa Go'er. 
meat to expatriate! 

S518. SHRl V. S. KRISHNA IYER: 
Will the Minister of EXTERNAL AFFAIRS 
be pleated to State : 

(a) whether Government are aware of 
the ract that a number of Indian expatrialC1 
who had worked for tbe Madhvani Supr 
Mm.t Kakira, Upnda are yet to be paid 
their dues: 

(b) whether it is a fact tbat the Govern-
ment of Ulanda made commitment on 
February 2 7. 198~ in regard to payment of 
tbe dues and since tben there hal been DO 
progress in the mIller: 

(c) whetber it I. al.o a faet that these 
expatriates bad made several representa-
tions to his Ministry aetkina tbe 
intcrvtntion of Government of India in the 
matter; and 

(d) if so, action Government rropose to 
take in the matter 1 

THE MINISTER OF STATE IN THE 
M1NISTRY OF EXTERNAL AFFAIRS 
(SHRI EDUARDO FAlEIRO): (s) Ye,. 
Sir, 

(b) to (d). The Minister of Industry of 
the Government of U,and. had ind Icafed in 
a Jetter dated 27th February 1985 that the 
Government of Uganda bad decided that the 
workers concerned should be paid what is 
due to them. The Ugandan authorities ba"e so 
far not honoured this \.omluitmcnt and 
representations continue to be rece.\cd in 
the matter. Go\ernment is in constant t(luch 
witb the Ugandan authorities to rC$olve this 
problem. 

(Trans/at Ion) 

Clo!Jare of jute and textile milll 
ID Bihar 

5519. SHRI VIJOY KUMAR YADAV: 
Will the Minister of TEXTILES be pleased 
to slate: 

(a) whether it is a fact that !'orne textilo 
and jute mills bave been closed down io' 
Bihar; 

(b) if so. the details tbereof aloog with 
the dates of closure: 

(c) tbe rea!OD8 for tbil clolure; 



(d) whether Ooverameat propoae to 
reopeo them; aod 

(0) if 10. by wbat time aDd jf Dot, tbe 
reuo08 therefor? 

THB DEPUTY YINISTBR IN THB 
MINISTRY OF TBXTILES (SHRI S. 
KJUSHNA KUMAR): <I) to (c;). No Jute 
mill in Bibar js lyiDi closed at preseDt. 
Howevor. one cotton textile unit viz. Bibar 
Cotton Mill' Ltd. Pbulwari Sbarlff, PalO&. 
ba. been lyina closed siace 20.7.1982. This 
miD bu 12,560 installed Spindles and SOD 
worken 00 the roll. Tho reaSODS for closure 
of tbi, min are reported to be tbe labour 
unrest as well .1 fioancial difficulties. 

(d) aDd (e). Ooveromcot have set up a 
Nodal Apncy to examine sick textile unit. 
in order to ascertain whether they are poten-
tially viable or oot. Tbe Nodal Aleney 
evolves and manaaes rehabilitation packaaes 
io respect of tbole mills which are fouod by 
it to be potentially viable. Those mills wbich 
are found by tbe Nodal Agency to be DOD· 
viable may bave to face permanent closure. 

I E""Us/r1 

Ca .. llabour II rroc 
SS20 SHRI JAOANNATH PATT· 

NAIK : Will the Minister of TOURISM be 
pleased to state ! 

(a) tbe number of casual labourers 
workinl on contractual baSis and ad·hoc 
basis in India Tourism Deyclopment 
Corporation (JTOC) wbo have been made 
regular durinl tbe lalt three yean, calelory-
wise and yoars .. wiee; 

(b) the number of tbose workio. for 
more than tbree years, cateaory .. wlae and 
Dot yet made reaular; 

(c) whether OoverDmcot have formu-
lated any time bound proaramme for makiD, 
them reau)ar: and 

(d) if 10, tbo dotalls in this reprd and 
the time .,ben tbe above mentioned workers 
're llkel1 to be reaularised ? 

TRS MINISTIIl OF TOtJallM 
(MUFTI MOHO. Iyan): (a) to (d). 
Information I. beiDa collected IDeS wiD be 
laid on tbe Table or tbe Sabha. 

Re,a.pllll of EKport Pr ....... 
Z08II 

5521. SHRI C. MADHAV R.BDDI: 
Will tbe MInister of COMMERCe be pltuod 
to state : 

(.) wbether Export ProceuiDa Zooea 
(SPZs) are beiDI revamped; 

(b) if 50, the details thereof; and 

(c) wbether UNCT AD bave mad. aa, 
lugeslions on the subject 7 

THE MINISTER OF STATE IN THB 
MINISTRY Of COMMBRCE (SHR.! P. ll. 
DAS MUNSI): (a) Iud (b). There il DO 
proposal for revampina the Bxport 
Proocssinl Zoocs. The fuoctionioa of tho 
Zones is, bowever, reviewed from time to timo 
to improve tbe effiCiency in tbe llabt of 
experience piDed. 

(c) UNCTAD bas brouabt out a study 
on EJl.port Processina Zones (EPZ'.) in 
dcvc)opiol countries. This study aenerally 
.ets out tbe s~bcme of &por& ProccuiDi 
Zones, the ex.perience of vanous couo"les 
and luuestioDS for uparadina the operation 
of tho Zones. No specific sugeatioo has been 
made in this study in reaard to tbo 
revampina of Export Processiol Zone. io 
India. 

ladlans ID Pat J_1I1 

5522. SHRI AMARSINH RATHAWA: 
Will the Minister of EXTBRNAL AFPAIRS 
be pleased to .tate : 

(a) the Dumber of lodiaos io Pakiataal 
jails as OD 31 December, 1986; 

(b) the number of Pakistani National', 
in Indian jails as 00 3 t December. 1986; 

(c) whether any prisoners were releuecl 
by lodia duriog tbe year ! ?86 aDd if 50, 
tbelr number. ~ 
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(d) what is the Dumber of lodians who 

we", released by pakistan during the ye.r 
198~; and 

(e) whether any negotiation is going on 
with Pakistan to repatiate tbe prisoners who 
art undersolDI jail in both the countries for 
tbe last more than five years ? 

THE MINISTER Of STATE IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI EDUARDO FALEIRO): (a) Tbe 
Dum~r of Indiaes in Paki~tani jails a5 OD 
31st December, 1986 is estimated to be 
about 800. 

(b) According to the information so rar 
received from various State Governments, 
there are 122 Pakistani Nationals in Indian 
prisons as 00 31st December, 1986. 

te) l7 Pakistani Prisoners wera released 
by India the year 1986. 

(d) 63 Indian prisoners were released 
by Pakistan dunna the year 1986. 

(e) Constant efforts are being made by 
the Government for the release of all Indian 
detainees jn Pakistan particularly those wbo 
have completed their sentences. 

Esport of carpet batkfug clotb 

SS2l. SHRI RAOHAKANTA DIGAL : 
Wilt the Minister of TEX1ILES be pttased 
to state: 

(a> whether txport of carpel-backina 
cloth has been lOCI ea~cd in 1") ~ 6·8 7 ~ 

(b) if so. tbe percentage of 1Q(.:ll·..t~l 01 
the carpet back ina clOI h made AU II:! b (J '0 7 
as ~onlpa(cd to prC'ilOUS yt:ar; and 

(c) the countries wbich are imp()rtJn~ 

carpet backing clotb from Indta 't 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TEXTILES (SHRI S. 
KR.ISHNA KUMAR) : (a) Yes, Sir. 

(b) Details of cxport performance 
• vaIlable UplO November. 1986 indicato an 

inGreue of J 74 pet ceot qU&Qtity· wiso bel 
109 per cent value-wise dQrin. &.be period 
Ap,U·November, 1986 over tbe correa-
poodioa period of previous )car. 

(c) Tbe exports are mainly to North 
American countries, JapaD, Weat Europe 
and to some ox&ont Australia and NftlCl-
laad. 

A. •• iataDce 1D laadatapiaa for '.pro ... 
meat of IDODUl8eDta aDd Couril. 

resortl 

5524. SHRIMATI USHA CHOU-
DHARI: Will the Minister of TOURISM be 
pleased to stace : 

(a) whcther Union Government have 
alfeed to make aVlilable tbe assistance of 
~aDdscapjDI experts to tbe states (or 
lmprovement of environments of historical 
monuments and tourist resons; and 

(b) if so, tbe sites selected for tbe 
purpose durrog tbe currene yc:ar ? 

THE MINISTER OF TOURISM 
(MUFTI MOHD. SYED) : (a) No, Su. 

(b, Does Dot arise. 

Suge.Uoa. of 1. 'lraden AAOChaUOI 

552S. SHRJ P. M. SAYE1:.D; W.ll tho 
MlolSter of COMMERCE be pleased to 
State: 

(a) the sU&lcstions. if any t receIved from 
tbe T\!a Trader:,' Association for booltinl 
expl.)rl of tea and the reaction of Go\'emmeot 
U~~rclo; 

Ib) whether it is a fact that tbe price of 
Indian tea io otber countries is Jess thaD tbe 
pnce prevailina in India and if so, tbo 
reasons therefor; and 

(c) the name or the countries to which 
tea is exported in bulk 1 

THE MINISTER OF STATE IN THB 
MINISTRY OP COMMERCE (SHRI P. R • 
DAS MUNSI): (a) RepreseOlatiOfll/ 
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luaaeatioas have bocn received froOl various 
Tea Traders Associations from time to time 
for iocrcuina export, of tea. SUge&lions 
made by tbe Tea Trade ip tbe recent past 
for iocreasiol exports include request for a 
JODI term policy aovernina exports of tea, 
Deed to enc:ouraac bi&.ber production of 
quality tea, better credit facilities to export-
ers, CODce1siooal rates of import duty 00 
packaaina eqUiproCDt. permissioD to ulilies 
'orelln exchanae earnings for promotional 
activities abroad etc. SuaaestioDS made by 
the Tca Tlade are considered by tbe Govern .. 
meot on merits aod appropriate action 
taken 00 them. 

(b) The price of tea in world mark~t is 
influenced by severaJ factors inc1udina world 
demand end supply and grad(s of tta. 

(c) Major importers of Indian tea are 
USSR, UK, ARE, West Germany, Iraq and 
IraD. 

[TraM/at Ion} 

Beautification of ancient plaC'el anti 
old temples of ~f8tbara 

5526. SHRI MANVENDRA SINGH: 
Will the Minister of TOURISM be pleased 
to ,tate the step~ hting taken by Government 
to beautify ancient beautiful places of the 
country such as old temples of Mathura and 
itf3 surround,ngs \\Ith a view to attracting 
tl)urj~ts there 7 

THE MINISTER OF TOURISM (MUFTI 
MOHO. SYED) : The Central Ministry of 
Tourism pr<lVides fioDncial assistance to 
Stale Governments for creation of tourist 
Infrastructure at tourist ..:entres. This 
includes landscaping. floodlighting and sound 
and light shows at antient monuments also, 
For Malbura, the Mimstry has sanctioned a 
T ouriat Buoaalow at a cost of Rs. 27.64 
lakhs. 

[English) 

Deblr .... or house. leased to 
Goverameat la Calcutta 

5527. SKAt M. V. CHANDRA .. 
SBkHARA MURTHY: Will tho Minister 
of DEFENCB .be pltued to etat. : 

Ca) wbeSber his Miniltry by received),' 
represeotaUon, from some bouse OWfteI'l in ' 
Calcutta for debiring of their bouses leased 
to Government under the jUrisdictioD of 
Defence Bstate Ot8cer. Calcutta ..elicle, OD 
the retirement or transfer of alJotteea: aDd 

(b) jf so, the decision taken in the 
matter 7 

THE MINISTER OF STATS Dt 
THE DEPARTMENT OF DEPENCB' 
RESEARCH AND DEVELOPMENT IN 
THE MINISTRY OF DEFENCB (SBlU 
ARUN SINGH) : (a) and (b). AppJicatiool 
bave been ret(ived from tbe house O.Defl, 
whose houses are beld 00 hiro, for dohiriDi ~ 
of tbe houses throughout tbe COUDtr)' 
including Calcutta Each such application il 
examined OD its own merits. 

After birinl of a house for Defeeee 
personnel, the house becomes part of the 
Defence pool accommodation available at 
the RtalioD. The house is allotted to tbe 
service personnel on waiting list for accom-
modation On vacation of tbe bouse by 
tbe allottee consequent to his tra.osfcr or 
retirement, tbe subject bouse is allotted to 
tbe next sen'lce personnel on tbe waitio. 
list The retirement or transfer of an allottee 
ha1t nothing to do WI tb tbo dehiriog of tbe 
bou~. During the last five years 10 bcrons 
have been debired in Calcutta. 

Dllieultiel of Ie. food e:lporter. of 
Cakutta 

5528. SHRI ATISH CHANDRA 
SINHA: Will the Minister of COMMERCE 
be pleased to state: 

(a) whetber it is a (act that some of tbe 
sea food exporters of Calcutta are (Idna 
a lot of difficulty due to want of proper 
support either from Governmeot or its' 
8aoncies like MPEDA; 

(b) wbether some sea food Clpotttrl' 
have made several representation. for 
IUpport and assistance to tbe lutboriti .. ill 
this reprd; 

(c) wbetbcr these exporters had-cATaad 
sevoral lakha of rupoos in foreian c.'t""QlJ: 



aad were known in the fmportioa couDtries 
I. tbe quality Ica food exportersi and 

(d) if so, the facts tbereof aDd action 
proposed to be taken to render assistanco 
in the larler interest of forcilo ClxchaDlo 
carniop 1 

THB MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSl) : ,a) No, Sar. 

(b) to (d). As per the report of the 
MPEDA. MIs. Monali Seafoods tP) Ltd. 
and their associate Company MIs. QualllY 
Soafoods (P) Ltd. Calcutta have since made 
representations to tbe MPEDA. It has been 
reported tbat io \'h:W of tbe irregulariues 
committed by the firm in availing of tbe 
packina credit fa'tlitlcs, S81' Calcutta has 
stopped financing lhlS unit from April. 1984 
onwards and the UDlt bas turned lick. The 
MPEDA bas appolOted a sub"commlttee to 
study the problem) of sick umts in the 
seafood industry. 

Moderalsatioo of units of NrC 
(WBABO) Ltd., Calcutta 

5529. SHRI V. SREl:N1VASA 
PRASAD: W1U the MWlsler of l ~X [lLI:.S 
be pleased to refer 10 tbe repJy Ilvcn to tbe 
Unstarred Question No. 4995 on tbe 20th 
December, 1985 regarding proaress made 
in modernisation of units of NTC (WBABO) 
Limited, Cal~utta and state : 

(a) whether the projects undertaken for 
modernisation of tbe uDats bave Dot made 
aD), progress due to want of finance; and 

(b) if so, tbe facts thereof and action 
beiDa takeo to expedite tbe modernisation 
of tbose projects ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TEXTILES (SHRI S. 
KRISHNA KUMAR): (a) and (b). 
Modorn,sation is a continuous process. 
Adequate funds were made availablo to 
NrC (WBABO) io respect of schemes for 
modernisation sanctioned up to the eDd of 
6th Plan. 

lado·Zlmbabwe ......... t eM Jol.t 
Comml .. ... 

5S30. SHRI KAMLA PRASAD 
RAWAT: Will tbe Minister 01 EXTERNAL 
AFFAIRS be pleased to state: 

<a> wbother India aad Zimbabwe bave 
agreed to establish a Joint-Commission; aad 

(b) if so. tbe details of tbe qrecmeot 1 

THE. MINISTER OF STATS IN THB 
MINISTRY OF eXTERNAL AFFAIRS 
(SHRI EDUARDO FALEIRO) : (a) and (b). 
The Governments of Zimbabwe and lodi. 
ha ve entered into an agreemen t on January 
23 1987 to establish a Joint Commission 
between the two countries. The Joint Com-
mission wiH deal with matters pertaininl to 
economic, scientific and technical cooperation 
and will mooitor the implcmentatioD of an 
economic agreements aod protocols conclu-
ded between tbe two Governments. 

nSF bflSted a spy rl81 racket 10 
fierol.epur In Puajab 

5531. SHRI O. S. BASAVARAJU : 
SHRI H N. NANJE GOWDA: 

wan tbe Minister or HOME AFFAIRS 
be pleased to state : 

(I) whether tbe Border Security Force 
has busted a spy rins racket operatina in tb. 
Ferozepur area of Punjab; 

(b) ir so, whether some of tbe Pakislani 
natiooal. and two Indian nationals were 
arrested; 

(c) the details of documeots seized from 
tbem; and 

(d) tbe action takeD apinsl tbo arrosted 
persoDs? 

THE MINISTBR OF STATE IN THB 
MINISTRY Of PERSONNBL, PUBLIC 
GRIBVANCES AND paMSIONS AND 
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MINISTER Of STATE IN, THB 
MINISTRY OP HOMB AFFAIRS (SHRI 
P. , CHJDAM,BARAM) : (a) to' (d). 
A.ocordioa co information avail.ble, one 
Pat Dational aDd oae Indian national were 
apprehended by ,be BSP in February. 1987 
fa Perozepur district of Punjab. One 
camera and two films, ooe exposed IDd one 
unused, were amona the articles recov(red 
trom tbe Pak national. No documents were, 
however, recovertd. The roJice has registered 
• case. " 

Export or larmtDts 

'S32. SHRI H. B. PATIL: 
SHRJ LAKSHMAN MALLICK: 

Will the Mioi'ter of TEXTILES be 
pleased to stace : 

(a \ whether it is a foct that product or 
about 1.000 small larmC'n1 txporten ha\'c 
been lying ready since the beginning ('f this 
year but cannot be shipped ill abe abseDC'C 
of export quota; and 

(b) if so, tbe derails and the ectiC'n 
prr-J'osf.'d to be taken by GO\ltrnment .in 
this matter ? 

THE DEPUTY MINISTER IN lHE 
MINISTRY OF lEXTILES (SHRI S. 
KRISHNA KUMAR) : ta) and (b). As 
per tbe (=xpcrt Entitlement Distribution 
PoU"7. applications for aUotmetit of QUoras 
under First-Comc-First-Selved (FCF~) sys .. 
tem wtre invited by the Council on 16th 
Dectmber 11.;86 and 8Hocations were made 
to all 1be eligible clporten. Subsequent',. 
representations were received ftom the export 
trade for release of addilional quantities. 
These representations were consider(d ar.d 
additional quatltitits for eXJ.iotl~ were 
released to cover a~ many exporters as possi-
ble with a view to maximise foreif:!n e'ChaD€C 
laroinas. 

Hike ID "Ite of totree leeds by 
CoR'ee Board 

5S33. SHRI C K KUPPUSWAMY: 
Will the Mtnister of COMMERCE be pleased 
to Itate: 

(8) whetber it is a fact that the price' of 
coffee seeds marketed by tbe Cotree Board 
bas been raised twice recentJ)'; and 

(b) if so, the 1't~IODI for 'the price bike , 

THE MINISTER. OF STATE IN THB 
MINISTRY OF COMMERCE (SHill P. R. 
DAS MUNS) : (a) and (b)_ The price of 
coffee seeds marketed by the r:olfce Board 
depends upon the Minimum Release Price 
prevalent. Since tbe MRP bad beeD reviaecl 
twice recently during J 986. based on the 
recommendations of the Cost and Accounts 
Branch, the prices of coffee seeds ,Iso bad 
to be revised ac,cordiogly. 

Meal1lrel to sareguard Inffreats of 
we. ,'en of hand-s pua clot" 

SS3S. SHRI AKHTAR HASAN: 
SHRI DEEP NARAIN BAN 

MAHANT : 

Will the Minister of TEXTILES be 
pleased to state: 

(8) whether it is a f3ct that weaYerl 
engag,ed in producing tbe fmest band SpUD 
doth in the country do not aet remunerative 
prices for their prodoct.s or even do dot act 
adequate wages and are being (xploited by 
the rkh and the middleman equally; and 

(b) if so, \\,htther Government propoae 
to take spedal measures in consultation with 
Slate Governments to safeauard their 
intere~lS 1 

THE D'EPUIY MINISTER IN THB 
MINISTRY OF TEXTILES (SHRI S. 
KRISHNA KUMAR) : (a) eod (b). Govern-
ment nf India bavt no such reports as far 
as handloom sector is concerned. As for 
J( hod i Sector. I here is DO exploitation by 
the rich or middlemen 8S the WDlcS are fixed 
by Khadi and Vitlage Industries Commisa}on 
(KVIC). 

However, developme ntaJ schemes boIDa 
implemented by Central and State Govern-
O'leots are oriented towards strcDltbeniDl 
the organise tiona I infrastructure in the form 
of cooperatives or corporatioo81o _tqUlr4 
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the interests of weavers and to protect them 
Crom briQ. cxpolited by middlemen. 

Expnsloa programlDe of 8barat 
ElectroDlcs Limited. Baolaiore 

5S 36. DR. V. VENKATESH: Will the 
Minister of DEfENCE be pleased to 

·stltc : 

(8) wbether Bharat Electronics Ltd. 
Baoplore bas embarked upon a major 
exptDsioD programme in the Seventb Plan 
period; 

(b) if SO, its details; and 

(c) the estimateJ increase in its aODual 
turnover after cxpa nsion '! 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE 
MINISTRY Of DEfENCE (SHRI 
SHIVRAJ V. PAT1L): (a) and (b). YeCit 

Sir. BEL bas structured Its e}!'pansloo 
proarammc durIng the Seventh Plan 
period around completion of sanctio-
ned proje,ts invoJvJOg sIzeable capital 
outlays, manufacture: of olodcfa radars, 
opto-electrooics, communication and broad-
cast equipment, space eJectronic ltmes, etc. 
In the components sector productitJn is 
planned to be ~ tcpped up io resp<ct o( 
power divices. inlegrcued circuits, mIcro-
wave tubes, pas~i\lc vacuum devices, crystals 
and capacitors. 

(c) The annual lurn-over of Rs. 219.'" 7 
crorcs at the beglnnmg of the Seventh Plan 
period is expected to rise to about Rs. 640 
crores in 1989· 90. the terminal year of the 
S..oth Plao. 

Credit to Ilangladesb 

5537. SHRI CHIRANJI LAL SHARMA: 
Will the Minister of [XTERNAL AFFIO\RS 
be p1eaaed to state : 

<a> the total cred it Biven by I Dd ia to 
aaoaladesb so far; and 

(b) tbe amount of credit to be given 
rdllrina current year and the purpose for 
rwlaich the crodit will be utIlised? 

THE MINIST!R. Of STATE IN THB 
MINISTRY OF eXTERNAL APfAlIts 
(SHRI K. NATWAR SINGH): (a) Credit 
aareementa worth 'Rs 260.39 crores bave 
been li.ned with Baftlladesb so far t includiol 
both Government and commercial credits. 

(b) No decision bas been taken reaardln. 
fresh credits to Baogtad('sh. 

Lotteries by lJDloa Territories 

~S38. SHRI O. BHOOPA'~HY: Will 
'he Minister of HOME AFFAIRS be plcased 
to state: 

(a) tbe names of Union Territories wbicb 
are ruanios lotteries; and 

\b) the profit earned therefrom durina 
each of the last three ye.r~ ? 

THE MINISTER OF STATE IN THE 
MINISl RY Of HO~~E At-FAIRS (SHRI 
CHINT AMA NI PANIGRAHI) : (a I and (b). 
The UOIon Terntot le4l (Ir Deihl and Goa, 
Daman and Om are runnmg louenes Avail-
able iof{)rmalion (or la'it 3 years is givtn .n 
the Iltatement htlow. 

Statement 

--------~---,--, 

1981·84 

1. Delhi 

Rs. 2.82 
crote 

1984-85 IQSS·86 

Rs. 3.09 RI. 2.42 
crore crore 

2. Goa, Daman The amount of profit lur-
and Diu. plus is being ascertained 

and 9.1.11 be Jaid 00 tho 
Tahle of the House. 

[Tron,Jatlonl 

Census lor G,,... .Dd Half -Gypsf", 

SSl9. SHRI MANKURAM SODI: 
Will the Minister of HOME AFFAIRS be 
pleased to ,< ate : 
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(a) wbether eenlUI Oftke of the Govern-
ment or India bal conducted aoy survey to 
obtain information reaardio8 the Dumber of 
deootlfted (Vimukta Caste) Gypsies and Hair· 
Gypsy communities; and 

(b) if not, wbether any steps will be 
taken to conduct such a Iurvey by tbe Centre 
so that adequate ground can be prepared for 
formulating schemes for the social aDd eco-
nomic development of these communities? 

THE M1NlS1ER OF HOME AFFAIRS 
(S. DUTA SINGH) : (a) No. Sir. 

(b) Tbtre ;s no such proposal 

[ English] 

A,sI8tan(e to MPEDA members 

S 541. SHRI R. S. MANE: Will the 
Minister of COMMERCE be pleased to 
slite ; 

(8) the amounts 'pent tty the Marine 
Product! Export Oe\'clopment Authorif\' 
(MPEDA) on fairs in the last three years. 
yearwise; 

(b) whether it is a fact that a major 
portion of 5ubsidie-s is .ranted to the compa .. 
niefl in which rhe members of MPEDA are 
~h8re·bolc!ers or have a dirtct economic 
intere.t: 

(c) the amounts granted as loans, subsi .. 
dies or any form or financial assistance 10 
marine product companies in which their 
(MPEDA) members have a direct or indirect 
interest; and 

(d) wbether Government will scrutinise 
such allotments by MPEDA and eliminate 
selr-scrvin .. IChernes 1 

THB MINISTEIl OF STATI! IN THE 
MtNISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSI) : (0) The amounts spent by 
tbc MPEDA on fairs in the iast tbree ''',rs 

were: 

1983-84 
1984·85 
1985·86 

RI. Idlehl 

6.08 
7.02 

12.87 

(b) No, Sir. The sbare or lubsidies .ao-
ted by tbe MPEDA to tbe Companies in 
which the memben of MPEDA arc share-
bolders or bave 8 direct economic interest iD 
neaJi,ible Le. Jess than S per cent yearl,. 

(c) MPEOA lives only subsidy u.istaDce 
and does not provide Joans. Tbe amounts of 
subsidy given by M PE 0 A to such companies 
during J984-8"\ 1985*86 and 1986 .. 81 
were R9. 1.35 la~hs, Rs. 2 58 lakbs aod 
Rs. 4 71 lakhs resp~tively. 

(d) Does not arise. 

R •• material (or leather IDClastr1 

5542. SARI PARASRAM BHARDWAJ: 
Win the Ministtr of COMMERCE be plased 
to state: 

(a) whether the Central Leather Research 
Institute. Madras. ordered a national survey 
to assess tbe raw material availability for the 
leather industry; 

(b) if 10, the findiols of tb. survey; and 

(c) tbe fcJ10w up action taken so far? 

THE MINISTER OF STATE IN THB 
MINISTRY OP COMMERCE (SHRI P. R. 
DAS M UNSl): (a) to (c). Report of All 
India Survey on Hides and Skins conducted 
by the Central Leather Research In,litute 
(ClRJ) has not yet been received. 

A wardiDg of new cODtI'oetl to MIl 
Indian molasses Co. By STC 

SS43. SARI AJITSINH DABHI 
Will the Minister of COMMERCE be pleased 
to state : 

<a> whetber durin, the pendency of 
enquiry rrlntdinl aUeltd malp~actices in the 
export of moh'4Jses by Mrs Indian MolUsos 
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Company and it, sister concerns, the State 
Tradinl Corporation bu awarded new 
contracts/extended tbe old contracts to the 
aroresaid company and ber sister conteros; 

(b) if 80, tbe details of lucb contracts, 
commodity-wise; aDd 

(c) tbe value or such contracts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE tSHRI P. R. 
DAS MUNSI): (a) to (c l • An enquiry is 
beiDa conducted resardiD8 8l1e~ed malpractices 
in export of molasses. M Is Indian Molasses 
Co (lMC) and its sister concern were handl· 
ina agents of STC for these exports. There 
is DO expo" of molasses since July, J 98 S. 

For imported edible oils, fatty acids, and 
methanol, storale capacity has been hired 
(rom tbis group. STC hires these capacities 
00 a long-term basis after asse~sin8 its 
requirements and availability. To meet its 
requirements (or short term. it also bires 
suitable capacities for a few months. Storage 
capacity both sbort aod long term on bire 
from this Group 8S on 31.3 87 was 7~ ,04 7 
MTs. Out of this, contracts ror 8 capacity 
or 33,603 MTs which were on long.ferm 
bire, have expired during the year but the 
capacity continues to be used by STC. Since 
8 number of 1001 term contrac!s have expired 
including tbose of this Group. as an interim 
measure STC is using tbese carae itiet tiJl new 
contracts on tong term hinng of capacities 
are finalised by it on all Ind ia basi~. 

Tbe contracts for edib!e oils are at Rs. 
7.S0-13 00 per MT per month of rental plus 
baodlinl charaes. and for f dtty acids at Rs. 
2~/- ocr MT per month of rental plug handl-
ina charles. For methanol, tbe charges 
includiog rental are Rs. 50/ .. per MT per 
month. 

Toar ... lpots In Gujara. 

5544. SHRf MOHANBHAI PATEL: 
SHRI AMARSINH 

RATHAWA: 

Will tbe Minister of TOlJRISM be pltas-
~d to state: 

18 

(a) the scheme! or Jodla TourISm Deve-
lopmeot Corporation ror tbe development Qf 
to~rist spots in the country and particularly 
in OUjarat durlo. the year 1986·87; 

(b) the names of tbe tourist spot. in 
Guj,rat wbicb bave been developed durin. 
tbis period: 

(c) the Dumlxr of forctan tourists who 
visited Oujarat durin. the year 1986-87; aDd 

(d) the names of tbe tourist spots in 
Oujarat which attract rorellD tourist aDd the 
steps beiol taken to develop tbem ? 

THF MINISTER OF TOURISM 
(MUFTI MOHO. SYFD): (a) fTOC' during 
the Seventh Five Year Plan does not eonvi58ge 
any new schemes. However, the foflowiol 
important ·on •• oing' project. are pr~ntly 
under imrfementation by the ITne : 

- Hotel at Gulmar. 

-Expansion of Hotet KaHo,8 A'lhok. 
Bhubaneshwar 

-Expansion and convenion of the exist .. 
inlt Tra\'ellers' Lodge at Bodbaaya in-
10 a hotel 

-Expansion of Laxmi Vii.! Pa'aee 
Hotel Udaipur 

-Six jOfnt venture projects located at 
Ouwahati, Purf, Bhopal. Ranchi, 
Pondicherry and ltan8tar. 

(bl During 1986-87, the Ministry of 
Tourism sanctioned highway facilities at 
Ank'e~hwar for R'l 3S 84 takhs with a 
re'ea~e of Rs. 10 00 lakbs Ind mini buses (or 
Sasanlir for Rs 13.00 laths whh I release 
or Rs. 11. 70 lakh~. 

(C) As per information avaiJable from the 
State Government, the Dumber of rotei,n 
touri~ts who Visited Oujarat durio. 1986 i. 
13,032. 

(d) The CentraJ Govemment in consulta-
tion with tbe Government of Gujarat bas 
identified the following places for development 
of touri~t infrastructure with tbe joint re.our-
ces of Centre. State and private sector lubjtct 
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to IYlilabiUty of fuod. ID4 iD~~M ~~iod· 
tiel : 

-Abmedabad 

-Rajkot 

~J.Jll~r " ,f' , , I ~ • 

-Dwarb 
-PorbaDdar 
-S.aaoair 
-Somoatb 
-Juoapdb 
-Bbavnapr 
-Palitana 
-Dakor 
-Baroda 
-Sbukaltirtb (Near Broach) 

-Saputara 
-Ukkai 
-Surat 
-WaokaoCf 
-Bhuj 
- Mandvj Beacb 
-Radhanpur 
-Palampur 
-Siddbpur 

-Palan 
-Modbefa. 

OfIklall of lodlao Embaulet/Hlgla 
COIDIDIIIIODI/Coosulatel .bro •• ' 

knowing HIDdI 

5545. SHIU R. M. BHOYE: Will tM 
Minister of eXTERNAL AFFAIRS be pleas-

. cd to .tate : 

<a) the number of seDior officials in Indian 
Embal~cs/Hj&b Commissions/Consulates 
abroad, who possess workiol koowledae of 
Hindi and tbe extent to wbich tbey use Hindi 
io Official mantrs; and 

(b) the names of the Indian Embassies/ 
H~ Comm:i~io.o./CoDlul.toI wher,' Hindi 
~DOIrapbcra' aDd ~istaDti are ~lOd and 
,ltpI Oovort;lQlcpt have lakeD to 'pat't' I¥cb 
,tar in' other Missions ab~cn'~ 1 

TH~ MINIS~ OF ST,ATJ! I~ TBB 
MINISTRY OP EXTBkNAC: AP'AI&S 
(Snal J.. N"TW~ SINGH) I <a> Almolt 
III IOBlor officer. iu Iadian . iDiIIfoDa.fpoati 
abro.d hive workiDa knottledlt of BiDdi. 
HOftver. sioce major pan' or the' dealiDIa ., 
our millioos/posts abroad i. wilb tbe lorella 
OovernttJentl., EOlliah it uaed fa comapoad. 
onee with them. Howevor Hindi II aNd iD 
correspondence with tbe H4rl. to tile exteat 
Practicable. 

(b) Hindi SteDOIrapbers have been posted 
io tbe followiDI missions : 

EI. Banekok; HCI. Dhaka; EI, Tripoli; 
SI. Kathmandu; HCI. Port Louis; EI, Boon; 
CGI, Karachi; Hel, Suya; HCI, Lusaka; BI, 
Washington (.) 

10 addition Hindi P.As have also bleD 
posted to E It Maxico; He), Male and BI, 
Ulan Bator and tbey will sbortl)' procoed cp 
the places of tbeir postiDIS. 

There are no posts of Hindi Assistants fa 
tbis Ministry. We, however, have Hindi 
Officers in six or our missions aod also • 
Hindi Tra.nsJator in Kathmandu. 

Hindi sitoographers are postt" io tbe 
Indian miSiions/posts abroad kee.pinl in v~w 
their functional requirement. As and ~D 
sucb a demand is received rrom our milsionsl 
posts abroad. it is considered sympathetically 
here at tbe Headquaners. 

Co •• lttee 10 asletl requi' .... t of 
modmtl.tloa of Haadloom I •• try 

5546. SHRf YASHWANTRAO 
OADAKH PATIL: Will the Minister of 
TEXTILES be pleased to state: 

(a) wbetb~r Govero,meot bave appoiDted 
a Committee to assess the requiremetns for 
tbe moderniution of the bandloom industry; 

(b) whether the committee bas aubmfttec1 
its report; . 

(c) if 80, the important recommeodatioDi 
of tb~ committee and !ctiOD taken ; t~D, aad I" ., •. ' , 
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(d) if not. wbeD tho report is expected ? 

THB DEPUTY MINISTEll IN THE 
MINISTRY OF TBXTILES (SURI S. 
IC.IUSHNA KUMAll) : (a) Yes, Sir. A Sub· 
Committee 00 modernisation of baod .. looma 
bas been let up by tbe All India Handlooms 
and Handicrafts Board to study tbe implc .. 

, mootation of modernisation scbeme and to 
sugcst measures for better utilisati?D ~f the 
assistance provided for modernISatIon of 
loonls. 

(b) No, Sir. 

(c) Does Dot arise. 

<d) The Sub·Committee is expected to 
submit its interim report by tho end of April, 
1987. 

[TranI/olio" ) 

Purchase of saneillaote aircraft by 
China from USA 

SS47. SHRI BALWANT SINGH 
RAMOOWALIA: 

SHRI TEJA SINGH DARDI : 

Will tbe Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that China has 
recently purcbased c;urveillance aircraft from 
tbe USA; 

(b) jf so, tbe details thereof: 

(C) whether Government took up tbls 
matter witb the USA; 

(d) if so, the details thereof; and 

(e) the reaction of the US Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OP EXTERN~L AFFAIRS 
(SHRI EDUARDO FALEIRO) : (a) and (b). 
Government are aware tbat in October. 
1984. The USA and China entered into ao 
agreement for the sale to China of S learjetl 
,itb surveillao" capability. 

(0) No, Sir. 

(d) and (c). Do Dot arile, 

TlNnt Industries f. -11 ... 101 teetor 
ideaUftecJ for export 

5548. SHRI K. RAMAMURTHY 
Will tbe Minister of COMMERCB be plea-
cd to state: 

(8) the tbrus, industries in tbe enaiooer-
ina seclor identified by tbe Eoaineerina Export 
Promotion Council in conjunction with tbe 
Rotterdam based centre for tbe promotion of 
imports from developing countries; and 

(b) the details of export strate&)' pack ... 
of sbort and lona term measure. to resolve 
their difficulties ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSJ) : (a) and (b). No thrust in-
dustries have been identified by the EEPC 
in conjunction with the Roucrdam based 
centre for the promotion of importl from 
developiog countries. 

Rates of (oltoo cloth .nd s),udaetlc 
dbre clotJa 

5549. SHRI KADAMBUR M. R. 
JANARTHANAN: Wall tbe Minister of 
TEXTILES be pleased to state: 

I,a) whether the ex -mill rates of cotton 
as well as synthetic fihre doth per metre of 
medium. fine aDd super fine varieties bave 
Increased 8S compared to tbe latea pre\lailina 
hefore tbe New Texule Policy was announced 
in 198 S; 

(b) if so, the details tbereof; aad 

(c) the percentale increase io prices of 
cotton and mao made fibres and the reasonl 
thereof? 

THE DEPUTY MINISTER IN TRS 
MINISTR Y OF TEXTILES (SHR) S. 
KRISHNA KUMAR): (a) to (c). A state .. 
lDCDt is livCD below. 
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"'."." "'ei' 1M' ".". lor u"tllII •• ,Id ,.,,,,., tI/ mUI c/O'h tI' co"".,.d /ot 
IIl_, 1981, IJffd /Jec,rttMr. 1986. ar, ".." below: 

(R.I. per metre) 

Variety ea'eaory A '«ap Ex-mill price as 00 Percentaae variation --..... -~-------- in December 16 
Dec. 86 June 8S over JUDe 85 

CD,tD1I 

LOOI cloth Medium 8.12 , 82 <+> 3.8 

Sbirtinl/Poplin. Medium 8.S5 7.92 ( +) 7.9 

DbotinfSareel Finel 
Superfi~e 34.33 3442 (-) 0.3 

----~ - ----------------- - ----------
S""th4tk jib" cloth (Pow"loom) 

(Rs. per metre) 
- -- -- ---~-- -- ~-------- - --------

Variety Cattlory 

Grey Sblrtina 

Saree Cloth 

Average Ex .. mill price as on 

Jan. 87 

11.18 

11.10 

June 85 

12.33 

13.75 

-----------~,--------------

Percentqe variatioD 
10 Jan. 87 over 

JUDe 85 

(-) 9.3 

(-) 19.3 

Thus, the above figum indicate that ox-mill rates of cottOD cloth of medium. fine 
and superfin~ variecie9 have gone up marginally in December, 1986, as compared to the 
rates orevailiol in June. t 985. In case of synthetic fibre clotb. tbe prices bave declined ia 
January, 1987. as compared to the price. prevailin. in June, 1985. 

The averaae prices and the percentale variatioo since June, 1985. for viscolc ataple 
fibre, polyester staple fihre and raw cotton spinnable in different counts are liveD below : 

Item 

I 

1. VilCO&e Staple Fibre 

~. Polfcst.t Staple Fibre 

--- ----~--~- ----------
A verap Ex-Bombay pricca 

(Rupees per kl. as on) -----------
March 87 Sept. 86 June 8S 

2 

25.98 

79.29 

3 

23.92 

71.97 

Perceotqe Yariatioc 
in March 81 over 

Juue, 85 

5 

(+) 8.8 

(-) 11.1 
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-------------
I 2 3 

3. Raw CottoD Spin. 
oablc in 

20s 13.13 9.18 13.25 (-) 0.9 

405 17.0 I 10.26 18.17 (-) 6.4 

60s 19.97 1 S.26 17.30 ( +) 15.4 

It is app!lfent from the above figures tbat the prices of viscose staple fibre went up 
durin. Marcb, 1987, due to en ttancemcnt 10 excise duty in tbe current budaet propOllll. 
Average price~ of Polyester staple fibre decltned following a duty reductiQQ io August, 1985. 
in pursuance of the Textile Policy announced in June, t 985. The cotton prices went on 
declining till the end of September, t 986, due to bumper cotton crops in tbe lasc two 
successi\le cotton seasons, whereas afrer September, 1986, the prices started movinS up in a 
narrow range upto December. 19&6, and 10 January, 1987. a sudden spurt in price. was 
Doti~d due to lowering o( crop estimate and releases of cotton for export. 

Complaints against Indian Embas'ies 
abroad 

~sso. SHRI D, P JEDEJA: Will the 
Minister of EXTERNAL AFFAIRS be 
pleasod to sta te : 

(a> wbether Government are ImpJrtmg 
training to our embassy staif pO~led abrcMJ 
as to the manner of as!istance to be rendered 
to tbe Indian visiting tbe embassies for theIr 
problems; 

(b) wbecber any complaint. have been 
received by Government regarding lack of 
assistanee given by tbe embassies abroad; 

(c) whether complaint boxes arc openly 
available at all embassies; 

(d) whether surprise inspections, etc. 
take place to judge tbe opinion of tbe ex .. 
patriate Indian community of the beh~vior 

and attitude of tbe Indian embassy to their 
problems; and 

(0) whether visiting (oreian .ervice 
personnel will be a\ked to examine tbe 
attitude of embassy personnel to wards 
visiting Indians aDd expatriate lodian com-
lDunit)' in different countries ? 

THE MINJSTER OF STATE IN THB 
MINISTRY OF EX1ERNAL AFFAIRS 
(,SHRI K. NATWAR SI~GH): (a) With 
the cco,tabJishment of Foreign Service TrainiDI 
In\lirute 10 the MIOI'>try the staff posted 
abroad are bemg liven traintnl in dealina 
with Jndlans visiting the Embassies lor their 
problems. Manuals and instructions have also 
been ~upphed to Embassies for deaUDI witb 
various types of consular case,. 

(b) Complaints as well as appreciation 
have been received from time to time resard-
iog the (unctiooiol of our Em bassic" , 

(c) Some Missions are mllDtainiol com .. 
plaint/suggestion boxes and registen. How-
ever, complaint! can be lodged in "rilinl or 
orally at tbe Missions durin. workiDI bourse 
Where sUUCltion boxes are Dot kept. 

(d) Surprise inspections of Coosular 
wioll by superior officers hlle Ambatiadon, 
Deputy Cbief of MiSSion are carried out 00 
their own initiative to asSCIS the opinion of 
tbe expatriate Indian communit, on the 
behaviour and attitude 01 tbe Indian 
Embassy /Consulate officials to their probletnl. 
The Ministry bas suaested to all Head. of 
Indian Missions (0 take persomtl interest and 
eosure prompt aDd courteau. cODsular "rvleet 
10 tbe public. 
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(e) Ftom time to time Poreip Service 

lnspecton visit Jndian Missions abroad to 
look tnto \'arious aspects of tbe fUDctioning 
of the Mi •• loDS, which include Inltr IIlill the 
attitude of the Embasay personnel towards 
viJitiol Indians aDd expatriate Indian com-
munity in tbose countries. 

Export or coat •• IDa led products 

sss 1. SHRI KAMlA PRASAD SINGH: 
Will tbe MiOlsCer of COMMJ:RCE be plea,. 
ed to atate : 

(a) whether eon taminattd products ba\'e 
been traMb1pptd to foreign countnet; 

(b' if so, ch~ dttails tbereor; and 

(c) the ftttion taken 1ft thtt regard? 

THE MINISTER OF STATf. IN 1 HE. 
MJNISTRY Of tOMMfRCE ISURl I' R 
DAS M UNSl) : (a) 'No Cd~e ('If tranlihlpmellt 
m India of cl)otam,na(ed goods for e"vort has 
been reported 

(b) and 'c) Do not arise 

(Tralu/otlonl 

N.T (" ~ho .. rooms In Almora and 
Pithor.garb Oislrict 

5552. SHRI HARISH RAWAT: win 
the MlOlstCf of Tf:XTILES be pleased to 
state: 

(a) whether It is a facl that Na,ionnl 
Te~tllel Corporalion had alr~ed to prlOclple 
to open i11 showrooms an 111 the maJar to\\flS 

and block headquarters of Almora and 
Plthoraaarh dlStncts of Uttar Pradesh; 

(b) ir so. tbe namn of the places In 
these districts wbere showrooms have been 

'\ 

0'pe0ed~ and 

(c) the rcalnog fot delay in opening 
showrooms at the remaminl places? 

THE DEPUTV MINISTf:R IN 1 HE. 
MINJSTRV OF TEXTILES (SHRl S. 
KRISHNA KUMAR) : (I) and (b) No. Str. 

HOwever. NTC showrooms were opeoed 
in Almora and Pithoragarh to\\DS in lube, 
1985. 

(c) Does Dot arise 

[ E", /l.lh 1 

CbaDge In AU (adl. Gurueh,a,. Act 

S5SJ. SHRl BHATTAM SRJRAMA 
MURTY: WrU the Mmistcr of HOMB 
AFFAIRS be plea.,ed to state: 

(a) whether tbe vic'Ws of Slate Govern-
mt'nts on tbe change~ In the All India 
Gurud"'ara A(.,t bJve been rccc,v~d; and 

(b) if so, "hen the Noposed lea'slatioD 
,s expected to be tinu I ftcd ? 

THE ~HNfSTFR OF STA fE IN THB 
MINlfilfRY OF PERSONNEL, PUBLIC 
GRJ[\ANCFS AN') PFNStONS AND 
'iII\JSTfR OF STATF IN THE MINIS-
TRY OF HOME AfFAIRS (SHRI P. 
CIHDAMRARAM): (a) and (b\. The views 
of ~v:ral Stale GO\lernment~ ba\'e not beeD 
received. 

Ruyers for Aadhra Prad~.b Tobaceo 

~ (t\4 SHRI M. SllBHA REDDY: 
win the: Mmlster of CO\1MERCE be pleas-
ed to t;fate : 

(a) \\hether tobaCC0 growers in Andbra 
Prade~h were aqltated ega,".;t tbe Tobacco 
Board for not findmg buyers for tbeir 
tl)"'acco in the auction plaetform of the 
Roar~. 

(h) if ~O. the rca~on'i therefor; and 

(c) what remedial measures are beiOI 
c()otemplared hy the Board to find buten 
are reasonable pnces ? 

THE MINISTER Of STATE IN THB 
MINtS fRY OF COVIMERCE (SHill P. L 
DA ~ ~1 U NSI): (a) and (b). The toblQCO 
srowrrs III some parts of Aodbra Pradesh 
have \hown cOllccrn due to decrea~ in tbe 
J1r1ce lcvet as compared to last year. The 
pI cva1hn& price decline is obsened to be 
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related to the quality or tob8QCO heiDi 
offered for sale Ilainst tbe requirement 
or tbe buyers and anticipated decrease iu 
export demand compared to last year. The 
domestic ciprette manufacturers arc also 
Dot active in tbe market due to uncertainty 
in ~DalisatioD of their requirements. 

(c) The Tobacco Board bas taken up 
with lOme of tbe exi;;tioa importinl countries 
to secure additional export orders. The 
BuJprian monopoly bas been requested 
to buy substantial quantity during tbi, year. 
Discussions have been held witb the 
Czecboslovakian and Chinese delegations 
visitinl lodia to persuade tbem to buy 
more tobacco. The Board propo,es to 
approacb certain potential markets like 
Baypt and Algeria shortly. It is also pro-
posed to explore new marketl 5DCb as Spain, 
Portupl, France and Sweden who arc 
eviocina ioterest in Indian tobacco. The 
USSR bas also been requcsred to purchase 
laraef quantity of tobacco. 

(T,.,laIlolJ] 

Propoql to t •• e o'er textile .nll 

5555, SHRt RAJ KUMAR RAJ: Will 
tbe MiDister of TEXTILES be p1eased to 
state : 

(a> wbether Government have decided 
to take over lome textile mills; and 

(b) if 10, when and tbe names of thote 
milll ? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF TEXTILES (SHRI S. 
KRISHNA KUMAR) : (a) No. Sir. 

(b) Does not arise. 

tEc'"h] 

AceoaalDOdatloe for tourl.t 18 Gujarat 

SS56. SHIU RANJIT SINOH OAEK· 
WAD: Will the Minister 01 TOURISM be 
pJeued to atate : 

(a) tbe total allocation made and 
amount spent on tbe projects •• nctioned 

by UnioD OOVornlnODt for croatiDa touri.t 
accommodation io Oujarat State durJoa tbe 
year 1986 and budpted aUooatioD for tbe 
on-Ioina and DeW projects in the State tor 
tbe year 1987-88; and 

(b) tbe estimated increase io retorn 
after completion of the respective projects 
in tbe State? 

THE MINISTER OF TOURJSM 
(MUFTI MOHO. SYEO): (a) The CODtraJ 
Ministry of Tourism does not allocate fuod 
Statewise but schemewise. On tbe basis 01 
tbe proposals received from tbe Stale 
Governments, fioancial assistante is conaj. 
dered depending upon availabiHty of rund, 
and inter-Be priorities. 10 Gujarat. durin. 
1986·87, a project for coDstruction or 
Highway Facilitiett/Motel at Ankalesbwar 
was sanctioned ror Rs. 35.84 lakbs and 
Rs. 10.00 lak.hs were released. In 1987 .. 
88, fundi for on-Ioinl schemes will be 
released depeodina upon the ptOireSI of 
Wdr ks. New projects with a toral estimated 
cost of R!J. 173.82 llikhs. are under consI-
deration of tbe Ministry for 1987·88. 

(b) The Central Government extlodl 
financial assistance to the State Govern-
meDt, for promotion of tourism on)' and 
not with any commrrcial objective. After 
completion. the projects are baaded ovcr 
to State Goveroments ror operation and 
maoaaemcn t. 

Re,llloa In prleee of .eta.s by MMTC 

S 5 S". SHRI HARIHAR SOREN : Will 
the Minister of COM MERCE be pleased 
to state: 

(a) whether Government propose to 
revise tbe prices of some met.ll; and 

(b) if so, from which date and tbe 
dela ils tbereof ? 

THB MINISTER Of STATE IN THB 
MINISTRY OF COMMERCB (SHRI P. R. 
DAS MUNSI): (a) and (b). The lel1iol 
prices of imported Don-ferrous metal' 
namely, Copper. Zinc, Lead. Tin. Nickel 
and Antimony canalised tbroulb MMTC, 
are fixed by tbe Priciol Committee on the 
first wotkinl day of every month. 
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, ;' n .................. oat of Africa ,... 

"58. SHRI syeo SHAHABUDDIN: 
Will the Min"te, of EXTER.NAL APf AlllS 
be pleased to atate : 

(a) wbether any disbursement bal been 
made out of the Africa Fund .ince it. 
creation; and 

(b) if 10, the brief particula,. of eacb 
case ? 

THE MINISTER OF STATE IN THE 
MINISTRY Of EXTERNAL AFFAlRS 
(SHRI EDUARDO FALEJRO); (a) aod (b). 
No. Slf. Consultations with the governments 
concerned are under way with a view to 
makin. disbunemeDts. 

M,suse or flempted daty rrClt 
raw silk 

'S59. SHRr K. S. RAO: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) tbe C«ltral Silt Board, Banlatore, 
has complained alalftst silk exporters of 
Bombay acd Calcutta to the Ch,ef Con-
troller of Imports and Export. (CCIAE) 
regard ina misuse of esempted duty free 
rawailk: 

(h) if so, the names of these exportcn 
and tbe action taken apJnst tbem by tbe 
C'CJ4E; 

(c) if not. tbe reasons for Dot takina 
any action; and 

(d) whether Government are contemp. 
lating to take action under the Imports and 
E~ports (Control) Act, 1947 ? 

THE MINISTER OF STAlE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSI) : (a) Yes, Sir. 

(b) to (d). The Central Silk Board bad 
given name, of J 2 exporters allegedly 
l[ldu1aina in the misuse of duty free imported 
Silk Office of CCI&E has inspt"cted 9 firms. 
Inspection of 3 firms will be conducted in 

April aad M.,. 1 '81. JDYOSttptiOll .... 
DOt beeD completed.. Actioa under tile 
provisions of Imports aDd Bxportl (CoutlOl) 
Act" 1947. would be taken in cases where 
violation Q( law is ostablisbal. The Dlmes 
or the firma wbo have committed violatlou 
will be laid on tbe Tablo of tbe Houte. 

Pardlale of thadl by Gol'enuaeat 
dep.rtmeat. 

5S60. SHRI KAMAL CHAUPHRY: 
Will the Minister of COMMERCE be 
pleased to State : 

(a) the details of the policy of purcbas4a 
of Kbadi by the departments of Union 
Government aDd State Governments; 

(b) tbe details of purcbase of, ~di 
by the laid departments during la.t three 
years: and 

(c) h"w Plany new units have beeD 
opened for sale of Khadi by Kbadi Gramo-
dyog in the country durina the last three 
'i ears and \\ bere ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMERCB (SaRt l'. R.. 
DAS MUNSJ) : (a) to (c). The ioform.tio~ 

is being coneeted and will be placed 00 the 
Table of the House. 

Construction of booses for defence 
aenicci 

5561. eM. RAM PRAKASH: Win 
the Ministrf or DEFENCE be pleated to 
state: 

(a) the number of bouses or dwelliq 
oni,s constructed fOT defence services durl". 
the last two yea rs; 

(b) wbat was the tarpt for the construc" 
tion of these houses durin. the same period; 
and 

(c) the target fixed for construction of 
these bouses during the Delt year ? 

THB MINISTER OF STA TB IN 
THB DEPARTMENT OF DEFENCB 
RESEARCH AND DEVELOPMENT IN 
THB MINISTRY Of DBfENCE (SHRI 
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ARUN SINOR): <a) 30,013 bOD- aDd 
cI .. lliDa units for Defence Service porsoooel 
wore CODStructed duriDI the lilt two yean 
viz .. 1984-" and 1985·86. 

(b) The taraet for tbeIe two yean was 
",894. 

(c) The tarpt for the year 1986-87 
was 16,066 and the taraet for 1981·88 
i. 18.071. 

,.._ of .Iea It, MITCO 

5562. SHRI SOMNATH RATH : Will 
the Minister of COMMERCE be pleased 
to state: 

(a) tho turD-over of Mica TradiDI 
Corporation of India Ltd. (MITCO) durin. 
the lut three yearl, Ye&!'"'wise; 

(b) whether tbe Corporation hu itl 
own proceuina units, if 80, the Dumber and 
names or places where such units are 
operatioa; and 

Cc) whether the Chairman of the 
Corporation in a Mica specialist? 

mB MINISTER OF STATE IN THB 
MINISTRY OF COMMERCE (SHRI p. R. 
DAS MUNSO: <a) The turnover of tbe 
Corporation durin. the last three years wu 
al under : 

1983-84 
1984-85 
1985-86 

R.I. 25.82 crom. 
Rs. 27.41 crores. 
R.I. 27.21 crorOi. 

(b) The details are liven below: 

Oiridb Three mica processin. 
lactories. 

Ibumritelay. Two mica prace'liDa 
factories. 

BbOn ... 

Gudur 

ODe mica proc_iDa 
factory. 

One mica PfOCIIIiDi 
factory. 

(c) The present Chairman-cum· ManllloJ 
Director of M ita Tradinl Corporation of 
India Ltd. worked in senior manaaerial 
capacity in tbe Corporation since November. 
1975, prior to his !election al Chairman-
cum· Mana,iol Dir~tor by CODlPOlcDt 
authority. 

Baa OD .sport of food Itt.. to 
Sri La. 

'563. SHRJ SOMNATH RATH: Will 
tbe Minister of COMMERCE be pleased to 
.tate : 

<a) tbe Quantity of food item. exported 
to Sri Lanka durins II.t three years. item .. 
wise and year-wise; 

(b) whether Government bave received 
any representation to ban export of food 
items to Sri Lanka in view of contibued 
ethnic problem; .od 

(c) if 10, Government's reaction tbereto 1 

THE MINISTER Of STATE IN THE 
MINISTRY OF COMMERCE (SHRI P R. 
DAS MUNSll : (a) A Stalement indicatio, , 
export of food items to Sri Lanka for 
1983.84 and 1984·85 is liveD below. 
Country-wise export data for 198 S· 86 bas .0 
far Dot been compiled, 

(b) No, Sir. 

(c) Does not arile .. 
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lta __ 

Commodity Unit of 

QuaDtity QtJ. 

1. Flab aDd Pish '000 kl. 4827 
PreparatioDi 

2. Cereals and ... ••• 
cerea1a Preparation. 

3. Fruits and ... 
veptables 

4. Sup!' and Hooey '000 MT 139 

5. Spices ·000 kl. 8626 

_._-..... ,-------_. 

PerforaataCe of 100 per teDt EOU. 

5S64. DR. B. L. SHAILESH: Will 
the Minister of COMMERCE be pleated to 
state: 

(a) whethor tbe performance of 100 per 
cent Export-Oriented Unit. (BOUs) bas been 
ratber poor since the inception or tbe scbeme 
in 1980 dcapite many incentives; 

(b) if so, the reuon. therefor; and 

(c) tbe measures proposed 10 be taken to 
improve tbeir workinlud export perfor-
mance and also to permit them to increue 
their .. I. in the domestic tranlit area (Df A) 
in the event of depreued demand io tbe 
international market for tbeir product. ? 

THB MINISTER OF STATB IN THE 
MINISTRY Of COMMERCe (SHltt P. R. 
DAS MUNSl) : (a) and (b). Tho perror .. 
DlIoce of 100 per eont BOU. bu been 
improyiDa &iDee tbe iDCtptioa 01 Scbeme u· 

( Y"'-: ", Ill. WIl,) 

1983-84 1914-15 -- --
Value QtJ. VII. 

431 11678 1035 

117 ••• 100 

398 1754 

3315 49 996 

471 10'34 987 

may be ICeD from tbe ltate below : 

1981-82 
1982·83 
1983-84 
1984-85 
1985-86 

&1/II1II1. EJcptm. 

(VII'''' ,,, Ill. croH') 

10.41 
31.87 
54.14 

104.23 
131.27 

This trend is expected to cootiDue dud.. tbe 
year 1986-87. 

(c) 100 per cent BOU. are required to 
export tbe entire production leu tbe per-
missible rejecu. Sale in the domestic tariff ... 
(DTA) upto 25 per ceot permitted iD accor-
dance witb Import Policy on paym.Dt of tbe 
applicable level of duty. There il DO pro-
posal to iocrease this Jimit. 

Specific incentives aDd facilities ba" beeD 
provided to 100 per ceDt BOUI. Tbe Work-
ina of the scheme i. close'y reviewed from 
time to time to idoatify and remo.. bottJc. 
necka aad to provide input supfOl1. . 
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Preparatory Asia. Mlnisteria. meet .. 
IDa for UNCT AD 

"6'. Da. B. L. SHAILESH: Will 
tbe Minister of COMMERCE be pleased to 
state : 

<a> whether be participated in the 6th 
Asian t4ioisterial mectina in preparation for 
tbe 7th Session of U.N. Conference 00 

Trade and Development (UNCTAD) held in 
Dbaka during the last montb; and 

(b) if !O, the substantive issues discussed 
at tbe preparatory meeting and slated down 
for discussion at the UNCI AD scheduled to 
be beld in Ganeva ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CO.V1MERCE \SHRI P. R. 
DAS MUNSI) : (a) Yes, SIr. 

(b) The substantive items in tbe pro-
visional agenda for UNCl AD VII and dis-
cussed at the Dhaka meetlng are Resource for 
Development. Commod,tit!s, International 
Trade and Problems uf Least Developed 
Countries. 

FIDa .. dal a.siltaace to PG11'erJooms 

5566. SHRI MULLAPPALLY RAMA· 
CHANDRAN: Will the Mmister of TEX-
TILES be pleased to state : 

(a) whether any replesentation have been 
received regarding tbe rductsor.:e of financial 
institutions to tiu41ncc po,,",crioum unus 10 
the country; and 

(b) if SOt the steps taken by Government 
to ensure adequate financial assistance to 
powerloom units for their imprl)\lemenf, 
modernisation? 

THE MINISTER OF STATE OF TilE 
MfNIClTRY OF TEXflLES {SHRI RA\If 
NrWAS MlItDHA) : (a) Yes, Sir. Some 
Powerloom A ~sociatlons have made re-
presentations tbat, inter alia. more credit 
should be made available tv powerlooms in 
tbe decentraliaed sector. 

(b) NABAR L) provides refinance for 
~otb term loaQs and work ina as pital to 

powerloom cooperative societies. lOBI pro .. 
9ides refinance for loans aiven for modernisa-
tion of existinl powerlooms. State Govern-
ments have beeD requested to encouralc for-
mation of powcr)oom cooperaUvea for 
auamentiol flow of credit to powerlooms. 

COOIVUIIltI •• &lplDeub'or bote. 
project. by ITDC lu foret .. 

couatrl.s 

5S67. SHRI MULLAPPALLY R~NA. 
CHANDRAN: Will tbe Minister of 
TOURISM be pleased to state: 

(a) tbe details of tbe consultancy assigo-
ments for hotel project! undertaken by tho 
India Tourism Development Corporalion in 
foreign countries durina 1986"87: aDd 

(b) the tOlal profits earned by rbe ITDC 
from such assilDments during the year? 

THE MINIS fER OF TOURISM 
~MUfTl MOHD. SYED): (a I No con~ul .. 
laney alts;,nment for hOlel projects was 
underraken by IIDe in fqre1lo counuies 
during 1986-81. 

(b) Does not arise. 

~U'ng up of S)'DthetiC 'planing, 
mllil 

5568. SHRI CHINTAMANJ JENA : 
SHRIMOHANDHAIPATEL: 

Will the Minister or TEXTILES be 
pleased to state : 

(a) the number of .ynlhetic spinning min. 
functioning in the country at prescnt and 
their location, State-wise; 

(b) the quantity of synthetic ,arn bema 
productd in the country yearly; 

(c) whether it is a fact tbat tbe prcaeot 
production of .yntbetic yarn i. Ie .. tban tbe 
requirement; 

(d) if 10, Government·, policy to eatabli,b 
more IJDthltic 'pinD'. mUla in 1M COUDUT. 
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(0) wb~tber Oriua State 0pvenunent 
bas l0utht the per~isitoo or Union Govern-
ment ror .ltabUsbiDl .y~tbctic spinnin, min. 
iu the Sta~e; aDd 

(f) if 10, the details thereof and tbe 
actioa takco b, OovoromeQt tbofOOn ? 

THE DEPUTY MINISTER IN THB 
MINISTR Y OF TEXTILES (SHRI S. 
KRISHNA KUMAR) : (aI) Aa per statement 
&lvon below. 

(b) Tbe production of DOO-cottoo aod 
bJendod yarn was 198 million K... durina 
1915·86 and 20S million KI!. durin, 
1916-87 (April. 86 to February, • 87). 

(c) No, Sir. 

(d) The issue of letters of intent for DeW 
spinnios units is subject to satisfaction of 
locational guidelines. 

(e) and (0. According to available infor-
matioD, four letters of intent have been Iraot-
ed dunng 1986 for estahliibing new Synthe-
lie Units 10 Orissa, 10 '\\0 case, proposals 
could not be accepted as they did not satisfy 
(be locatlonal gUldehocs. 

StatelQeDt 

(a) Under the Textile Policy announced 
in 198 S, It has been decided to allow fibre 
flexibility between cotton spinning aDd 
syntbet,c spinning unats. There are a total or 
748 spinOln. UOlts in tbe country at on 
31 3. t 981. The statewise details or SpiDOiOI 
miU. arc liVOD below : 

Name of tbe State 

1 

Andbra Pradesh 
Assam 
Bibar 
Oujarat 

H.ryana 
Jammu and Kashmir 

No. of SpioniDI Mill 

2 

52 
02 
04 
28 
13 
01 

t 2 

Kamataka 31 
Kerale 2) 
Madbya Pradosh 08 
Mabarasbtra 39 
Ori ... 11 
Punjab 19 
Rajastban 26 
Tamilnadu 421 
Uttar Pradesh 037 
West Ben .. 1 024 
Delbi 
Pond icberry 03 
Goa 01 
Himachal Pradesh 03 
Manipur 61 --

Total 748 

l\fissile TestiDg Range In Orlua 

SS69 SHRJ CHINTAMANI lENA: Win 
the Minister of DEFENCE be pleased to 
rerer to tho reply given to part (b) or Unstarr-
ed Question No. 239 on 5 November, 1986 
regardi1l8 Missile Testing Ranle at Baliapal 
( Orissa) and state : 

<a) the time fixed for tbe compJeti()D or 
tbe project; 

(b) whetber the work bas Dot)'et beell 
started; and 

(c) if so, the reasooa for tho .lay and 
wben it is likely to be started ? 

THE MINISTER OF STATB IN THS t 

DEPARTMENT OF DBFBNCB as-
SEARCH AND DEVBLOPMENT IN TRS 
MINISTRY OF DEFENCE (SHIll ARUN 
SINGH) : (8) The raDIo facility il __ ted 
to be completed during later half of 1990's. 

(b) The work 00 technical p1annilll for 
ranp facilities is in propeu .. Simultaneously, 
Ori ... State OQvOIlUDCDt bas ltuted work on 
reeettlemeQ"l'Cbab~"'tion, ~ 101, 
families likel, to be displaced. 
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(c) Not applicable. 

Import of aUk 

5570. SHRI AMARSINH RATHAWA: 
Will the Minister of TEXTILBS be pleased 
to atate : 

(8) the quantity and value of raw silk 
and silk yarn imported during 1985-86 and 
1986·87: 

(b) tbe names of the countries froOl 
where tbe import bas been made; 

(c) whether it bas affected Indian silk 
manufacturers; 

(d) jf so, the details thereof; 

(e) Government's policy in regard to 
imporlof silk during tbe year 1987-88; 
and 

(0 whether any trade a~reemeot bas been 
made jp this respect, if so, the details 
thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TEXTILES (SHRI S. 
KlUSHNA KUMAR): (a) and (b). A total 
quantity of 2S ~JT of raw silk valued at 
RI. 82.46 lakhs was imported from China 
by Ceotral Silk Board under tbe price 
stabilisation scheme durina 1985- 86. Oat, 
reprdioa import of raw silk: by exporter. 
duriog 1985-86 and 1986-81 bas DOl yet 
been compiled. 

(c) No, Sir. 

(d) Docs not arise. 

(e) The preseot policy of alJowiog im-
port of silk by exporters only for or agaiost 
exports of natural silk items is proposed to 
be continued during tbe year 1987 .. 88. 

(0 No. Sir. 

DlaerlmlDatlon to post·1942 .ettler. 
l" Aadamao and NitObar 11". 

S S 72. SHRI E. A YY APU REDDY: 
Will the Minister of HOME AFFAIRS be 
ploased to state : 

(a) wbetber in the Union Terrlt011 of 
Andaman and Nicober blands prefcreace 'I 
livOD and shown to tbe lodiao citlzeDi aettled 
in tbe Islands before tbe year 1942 aDd Dot 
to those settled after tbe year 1942 in l'elpoet 
or admission to educational iostitutioos, 
especially medical and enaineerioa callepa 
and also in respect or employment; 

(b) if so. tbe reasons therefor: and 

(c) whether on account of tbis discrimi-
nation people who have been workjD. in 
Government offices are not confirmed OVID 
tbouab tbey have put in service for more tban 
fivo years on the around tbat tbey are settler. 
in the Union Territory after tbe year 1942 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
CHINTAMANI PANIORAHJ) : (a) aDd (b). 
A statement is liven below. 

(c) No discrimination is made while 
making confirmation in Government OfflCeS 
on the ground tbat tbe persons concerned are 
settlers in the Union Territory after tbe year 
1942. 

Stltemeal 

A~ per the instructions, the criteria for 
allotment of technical and professional courle! 
in the various institutions on the mainland 
is .! folloW'S:' 

U(;) Tribal! 

(ii) Children of deputationilt} 
Central Government emp-

•• 20% 

loyees .•. 10% 

(iii) Children of settlen wbo 
were settled prior to 1942 
and who were settled under 
various rehabilitation 
schemes introduced after the 
reoccupation of }slaods. • .. SO% 

(iv) Other locals who do not ran 
undor (i), (ii) and (iii) above 
and bad 10 years education 
to tbe Island.. • •. 20% 

Provided tbat if a .utBcieDt Dumbor of 
tribal caadidatll are Dot available. 



t, 
vacant seats wouJd be equall, divided 
Imopa the caodidates fallin, under 
nU) and (Iv) above'·. 

2. 10 80 far IS employment it concerned, 
all Group 'e' and tn' posts under Andaman 
aad Nicobar Administration are filled amonl~t 
local candidates. 

(TrQlfliat lOll] 

IDCIo-Zimbabwe trade tar_meat 

5573. SHRf KAMLA PRASAD 
RAWAT: Will the Minister of COMMfRCE 
be pleated to st8te : 

(a) whether an aartement has been 
arrived at between the Government of India 
and tbc Government or Zimbabwe during the 
trade talks held with Zimbabwean Mmister 
of Trade aDd Commerce in Delhi in De .. em-
ber,1986;and 

(b) if so, the dda ils thereof? 

THE MINISTER OF STATE IN THE 
MINISfRY OF COMMFRCE (SURI P. R. 
04.S MUNSf) : (a> and (b). In pur~uance of 
Indo·Zlmbabw~ Trade Agreement of 198 , t 
trade talks wtre held in December, 1986. 
Durioa trade tatk~~ India agreed to assbt 10 

industry, railways min mg. manpower etc. 
Items whicb could be traded between h\O 
couDtries \Vere also identified. 

(E"glish) 

RefereDtf' to India '0 • report of US 
State departme8t to liS Cooarress 

5S74. DR. B. L. SHAtLESH : W.II tbe 
Mini'ter of EXTERNAL AfFAIRS be 
pleased to state : 

(I) wbether tbe attention of Oovernment 
has been drawn to " 1986 country report on 
human dabts practices presented to the US 
CnOlres. by tbe State Department during the 
last month, particularJy tbe observations made 
therein that 'communal and Quasi·reliaious 
Ian,s Ire emer,iOI as a political force in 
India; and 

(b) if 10, Government', reaction therelo 1 

THE MINISTER Of STATB IN THB 
MINISTRY OF EXTERNAL AFFo\IBS 
(SHRI EDUARDO FALEIIO): (a) Vet, 
Sir. 

(b) Government do Dot share aU the 
assessments contained in tbe State Dopart lll 

menfs country report 00 human riabtl 
practices for 1986. 

(Tra"8Ialio"1 

Food crl.ls due to "(uleaee In Goa 

5575. SHRt K'MLA PR.ASAD 
RAWAT: Will the Mioi.,ter of HOMB 
AFFAIRS be p1eased to state : 

(a) whether fO('ld ct,~is has arisco duo to 
incidents of violence \\Ibicb took place in 
Goa: 

(b) if so, whether Union Government 
have ic;llued any directive\ to the Union Tcni-
tory administration t<' help tbe persons who 
are facins crisis; 

(c) if so, tbe details thereof; and 

Cd) if Ol'lt. the reason'i therefor? 

THE MiNISTER OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (S8&1 
CHINTAMANI PANI(,RAHl): (8) There 
was no food crisis due to incidents of vio-
lence which took place in Goa, al lufBci,nt 
stock of food was available. 

(h) to (d). In vie",' of (a) above, question 
does not arise. 

Promotion of agrj~ultllral elports 

5576. SHRI DHARAM PAL SINGH 
MALIK: 

SHRIMA Tt MEIRA KUMAR: 
SHRI SuBH/\SH YADAV : 

Will the Minister of COMMBllCB be 
pleased to stale: 

(a) whether there is any proposal uDder 
cOQfidoralioD of Governmeot for promoti~ 



of ,.rfcuftural exports by providina fODds 
fOr price ffuctuadon. freiaht and exemption 
from duties; and 

(b) if Dot, the reaaons therefor? 

THE MINtSTER OF STATE IN THE 
DePARTMENT OF COMMERCE (SHRI 
P. R. DAS MUNSI) : (a) No, Sir. 

(b) No specific proposal for price fluctua-
tions fund with a commitment by the pro-
ducers and exporters to participate financially 
has been received. Tbere is also no proposal 
ubder consideration for prvvidinl funds for 
rreflbt and exemption from duties. Higher 
rates of C.C.S. are already being provided 
for export of fresh fruits and vegetables and 
cut-ftowen by air to off,et the disadvantage 
raced by our exporters. 

Proposal to Introduce modern security ..,.tem fo public undertaklo~s 

S577. DR. o. S. RAJHANS : 
SHR1 M. V. CHANDRA-

SHEKHARA MURTHV : 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

<a) whether the Central Industrial Secu-
rity Porce (CISF) proposes to introduce 
modern security system in tbe public sector 
undenakinp in the country as adopted in 
tbe foreilO countries; 

(b) if so, th~ details tbereof; 

(c) whether any survey bas been made 
about its feasibility; and 

(d) if so, by when the same will be 
introduced 1 

TRB MINISTER. OP STATB IN THE 
MlNISTI.Y OF PERSONNEL, PUBLIC 
GRIEVANCBS AND PENSfNOS AND 
MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARAM): <a) and (b). Yes, 
Sir. The Central Industrial Security Force 
carries out scientific surveys and prepares 
scbetnes for introduction of modern security 
sysltDis, 00 tbe reqUest of tbe undertak inp. 

",.,,, .. ......,, 
ID order to exl)Ole tho Manaaementl to front 
line tecbnololY in tbe fiold of industrial secu-
rity, an exhibition cum· seminar was ofaaDiaed 
by CISF from 11 tb to 15th March, 1981 
in New Delhi. 

(c) Survey of thirty seven important 
Public Sector Undertakinls aDd vital instal-
lations bas been carried out till DOW. 

(d) The equipment. are to be purchased 
a od installed by the undertaJdnas. Since the 
manaaements cannot be compelled to adopt 
tbe modern systems, it will not be possible 
to indicate any time limit for their introduc-
tion. 

M •• uf.eture of T. V. OIIbltie broad-
cast 'I" by B. E. L. 

5578. SHRI V. S. KRISHNA IYER : 
Will tbe Minister of DEFENCE be pleased 
to ~tate : 

(a) the number of colour/black and white 
TV. Outside Broadcast (0 B.) Vans manu-
factured so far by tbe Bharat Electronics 
Limited; 

(b) the number of orders received from 
various Doordarsban Centres; 

(c) tbe number of vans delivered so far; 

(d) tbe cost of each colour and black and 
white 0 B. Van; and 

(e) when all the pending orders will be 
cleared? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCF. PRODUC· 
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCB (SHRI SHIVRAJ V. PATIL): 
(a) Dharat Electronics ltd., have 80 far 
manuractured 4 colour and 4 Black and 
White OD Vans. 

(b) Orders (or 14 OB Vans (Black and 
Wbite -4; Colour-10) have been received 
from Doordarshan upto March. 1981. 

(c) So far, 4 Black aod White aDd 3 
Colour OB Van have been delivered, One 
Colour 08 Van Is under dotpatcb. 



CRAITRA 13, fto' (SAKA) ,. 
(cI) Tbe COlt 01. Black aod Wblle OB 

VID t. Ita. 80 I.llb.. The first 6 Colour 08 
Vanl ,"08t Rs, 1.60 crores each. aDd tbe 
DOlt 4 Vana wiJJ ~ost RI. 1.76 crorcs each. 

Co) Orden for Black aDd Wbite OB Vans 
have already been cleared. 01 lhe 10 Colour 
Vans, 4 would have beep supplied by Marcb, 
1987. Two vana wiJ} be supplied in July. 
1987 and the remaining 4 will be supplied 
iD J 918-89. 

Aaree ... t with Czechoslovakia 

5579. SHRI S. M. GURADOJ : 
SHRI G. S. BASABARAJU : 

Will tbe Minister of COM MERCE be 
pleaMd to state: 

(8) whether tbe Deputy CommercIal 
Counsellor of C1cchoslovakia visited India 
during December, 19R6; 

(b) if so, the nature of discussion held 
wifh him and whelher any agreement bas 
been reached; and 

(c) it so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRJ P. R. 
DAS MUNSI) : (8) No such visit for discus-
sion with tbis Mmlstry took place. 

(b) aod (c:). Do not arise. 

Measures to boos. tlport of bulk drugs 

5580. SHRIMATI BASAVARAJESH· 
WARI: Will the Minister of COMMERCE 
be pleased to state: 

(a) whether Union Government have 
approved a series of new measures to boost 
export or bulk drull and formulation in the 
chemiCilleetor; 

(b) if so, whether Oovernment have aJso 
decided to accord speedy export production 
clearance for druls; 

, (c) tbe other measures belli, considered 
In this retard; and 

(d) to what e~'CDt tb.o .topa will .,., 
the expert of dralt aad formulation ia tbe 
chemical sector ? 

THE MINISTER OF STATB IN THB 
MINISTRY OF COMMERCB (SHill P. R. 
DAS MUNS)) ! (a) and (b). Yes, Sir. 

(c) Hi,hor leve) of agency commission 
and retention of part of foreign exchange 
earninas for export promotion. 

(d) It is expected that these measures 
would result ;0 ~ubstantial growth io the 
export of drugs and formulations. 

LoaD to hotel lodustry In Kamat.Jr. 

5581. SHRI V. S. KRISHNA IYER: 
Will the Minister of TOURISM be pleased 
to state: 

(8) \\rhether it is a fact that the Motal 
Industry in Karnataka is not getting loans 
at concessional rate of interest by. I O. B. I. 
and 

(b) if so, the reasons therefor 1 

THE MINISTER OF TOURISM 
(MUFTI MOHO. SYED): <I) Under 
J D. B 1'g scheme of direct assistance, 
concesslons1 rates of interest are applicable 
to only those projects which are located in 
backward areas in the country. In Karnatak8, 
the Bank has granted loans to ooly two 
hotol ~rojects. Both these projects beina 
located at Bangalore which is a developed 
area, did not qualify for assistance OD 
concessional terms. 

(b) Doc~ not arise. 

Loss of foreign excba.ge from 
Disrontiouing from export 

~582. SHRI P M. SAYBED : Will 
tbe Mimster of COMMERCB be pleased 
to I\tate the,consequent effect on tho export 
of frogs and the e~timated annual Joss of 
foreign excbange as H result of frca beiDI 
placed under Wild life profection list? 

THE MINISTER OF STATS IN THE 
MINISTRY OF COMMERCB (SMl\1 P. ~. 
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DAS MUNSI) : Bued 00 the earUer export 
tread, tbe IItely loss of foreiaa excbanlo on 
accouot of discootinuiol export of frOltqs 
will be around 1.1. seven to oiabt crOrel. 

TC*lat complez at A .... 

5583. SHal BANW A'll LAL 
PUROHIT: 

SHRIV.SREENIVASA 
PRASAD: 

Will tbe Minister of TOURISM be 
pleased to atate : 

Ca) whetber there is a proposal for 
development of a tourist complex and sport .. 
iDl lpots in Agra ; 

(b) if 80, tbe details thereof; aDd 

(c) tbe action beiDI taken or proposed 
In this ft,ard ? 

THE MINISTER OF TOURISM 
(MUFTI MOHD. SYED) : No, Sir. 

(b) and Ccl. Do Dot arise. 

l.plemeDtat.oa of Assam Accord 

5584. SHRI H. N. NANJE GOWDA: 
SHRIK. RAMACHANDRA 

REDDY: 
SHR1 O. S. BASA V ARAJ U : 

Will tbe Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether the Chief Mini,ter of Assam 
recently met the Prime Mini~ler and discus-
led about implementation of Assam 
Accord; and 

(b) if· 10, wbat furtber steps are being 
taken by Uoion Government to complete 
the process of implementation of the 
Accord? . 

THE MINISTER OF ST A TB IN THE 
MINISTRY OF HOME AFFAIRS ~SHRI 
CHINTAMANI PANIGRAHI) : (a} Yes, 
~ir. T~~ Cbi~f Mioist~f of J\ss"m bad m,c 

the Prime MiDlster on 3.3.19.7 aDd dilCUlS. 
eel with him. iDteraU. the implemeDtatloa 
of tbe Assam Accord. 

(b) The Government have aU alooa 
been committed to ro181 tbeir obUaatiODI 
uDder the Aillm Accord and bave beeO 
actively workioa towards tbis end. 

Trade betWeeD IDdIl aDd Cltl .. 

"85. SHRI H. N. NANJB GOWDA: 
SHRI S. M. aURADDI : 

Will tbe Minister of COMMERCE be 
p1eased to state: 

<a) whether it is a fact tbat China it 
reported to continue ao open door economic 
policy encouraaio. foreilD investment and 
lettina up of joint ventures; 

(b) if SOt its impact on India's policy 
towards China in tbis reaard; and 

(c) to what extent the Indja·China trade 
will be improved further ? 

THE MINITER OF STATE IN THE 
MINISTRY OF COMMERCe (SHRI 
P. R. DAS MUNSI) : (8) Yes, Sir. 

(b) and (c). We are matins efforts to 
increase our exports to China and it i. hoped 
tbat India-Cbina trade will ,row and be 
intensified, diversified and balanced. 

Export perrormance of eogiaetrfDI 
CODIpaa'" 

5586. SHRI H. N. NANIE GOWDA: 
SHRIO S. BASAVARAJU : 

Will the Minister of COMMERCE be 
pleased to state : 

<a> wbetber Government propose to talee 
action aaaiost leadiDI eOlineeriDa companies 
which do not come up to expectatioDl on 
tbe export rront; Ind 

(b) if so, the nature of tbe proposed 
action 1 

THB MINISTER OF STATS IN THB 
MlNISTR. Y OF COMMERCB (SHR.I P. R. 



tOt 

DAB MONSI) : (a) There i. DO lacb pro-
paul but GOverDtDlDt it coll1taotly IDter-
aedol with the Boaineerlna Bxport Promo-
dOD Council and otber apDCiea to further 
booIt "the IDIineerilll export iu aaeraI u 
wen u to eamine the CHeI of DOD-perform-
ina uDitt In particular. 

(b) Does aot ariee. 

'Mulee Park' lJoaa leral. coa.t 

5587. SHRI MULLAPPALLY RAMA-
CHANDRAN : Win the Minilter of 
TOURISM be pleued to state : 

(a) whether there is a proposal to lOt 
up a 'Marino Park' alool tbe coalt 01 Kerala 
to promote tourism; 

(b) if 10, the location recommended for 
this purpose; 

(c) whether a Marino Park i. intended 
to be set up in aDY otber coastal State; if 
so, the det.ils thereof; 

(d) whether there are any proposals to 
start cruiser along or from the coatt of 
y:erala to promote tourism tbere; and 

(e) the decision taken by Government 
tbereon ? 

THE MINISTER Of TOURISM 
(MUFTI MOHD. SYED) : (8) At prClCDt, 
there is DO such proposaJ under tbe consi-
deration of tbe Central Ministry of Tourism. 

(b) Docs not arile. 

(c) No, Sir. 

(d) YOI. Sir. 

(e) The Central Ministry of Tourism 
{us plaos to provide financial assistance to 
tbe Goveroment of Kerala for startioa luxury 
cruises from Kov.Jam and Cocbin" 

Traulport probleaa. f.ced b, tour""/ 
"Ilton at ladla. A Irpor1I 

5588. SKRI T. IALA GOUD : Will 
tbe Miniater of TOURISM be pleued to 
ltate : 

(a> whether OOftl_t are .... of 
the problema faciDa vlsiton and f ...... 
tourilta at III Iodiaa Airports due to ...... 
moat by Tali driven aod OIber trnIpoR 
operators: 

(b) wbether an, report in tbit fIIIfd 
bu boeo received from the touriat oIloon 
00 dutJat vuioUl airportl; 

(c) jf 10, actioD taken tbereoa: and 

(d) tbe nature of duties performed." 
tourist ofBc.en It varioUl Airports? 

THB MINISTBR. OF TOtJll8M 
(MUFTI MOHD. SYBD): (a) Yea. Sir. 

(b) and (c). Some complaints baft bela 
received by the tourist officen at Madra 
and Bombay Airports. The queedoa reprd. 
iDa bara_ment by Taxi Driven at Interna-
tional Airports has beeD dilcuued iD tbe AIr· 
porta Coordination Committee. To prneat 
sucb bara.smeot, prepaid taxi services have 
been introdu~d at Delhi and Bomba, 
Airports. Tbis scheme enables the paueaaen 
to pre-pay tbe taxi cbarps to the traflig 
police counter at the Airport aDd obtain a 
voucher for tbe same. Thil obviatCl aD1 
barassment by tbe taxi Driver at tbe eod or 
tbe journey. Steps to introduce similar taxi 
service at Calcutta aDd Madra. Airportlll'l 
in propeu. 

The specific complaints rcprdioa barass-
ment by taxi drivers are looked into by tbe 
State Traffic/Police authorities. 

(d) The nature of dudes of tbe Informa-
tion Assistants normany referred to bJ die 
public as tourist officcn include diu.nfoatJDI 
tourist iorormatioD pcrtaioiol to pJacea of 
tourist attractions ioc1udiDa aiviDa iDlor-
mation on Indian Airlines tliabta. raB 
timinp, and as.i,tlna with securiDI betel 
accommodation, transport aDd other fac1U. 
ties. The tonrilt ofBcen .)so keep 01010 
liaison with other aaeACiea at the airport 
sucb.s immilratiOD, customs. eecurity aad 
healtb. The primary rolo of tbese otBcort it 
to provide ... istaDOe to both foroip,~ 
domestic tourlltl. 
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DelHDdI of e.dam0Dl pluterl 

5589. SHRI P. KOLANDAIV~LU 
Wilt tbe Minister of COMMER.CE be 
pleased to state: 

(a) whether cardamom planters from 
south bad a meeting with him in JanuarY. 
1987: 

(b) if 10, the demands put forth by 
tbem; 

(c) whetber tbe demands have been 
alrted upon; 

(d) if so, the action taken thereon; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSI) : (a) to (e). The representa" 
tives of Cardamom arowers raised some 
issues in a meeting with tbe Minister of 
State for Commerce on 6.1.87 wbich 
include matters on which action can be taken 
by tbe State Governments and matters on 
which action can be taken by the Central 
Government. Issues like rationahsation of 
aaricultural income tax and allotment of 
forest Jand have been re(crred to the 
respective State Goveroln!nts. The issue 
relating to fixation of fvf:iP for cardamom 
was examined and not found to be feasible. 
However, market intervention by CTCL WI. 
ensured, which heJped in restormg prices. 

NIC meet to consider growing fanaU .. 
cism and (undameDtalism 

5590. DR. KRUPASINDHU BUOI: '''ill the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether tbe National IntegratIon 
Council proposes to consider the js~ues of 
arowioa fanaticism and fundamentalism in 
tbe country; and 

(b) if so, when ? 

THe M1NISTER OF STATE IN THE. 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 

MINISTER OF STATS IN THE MlNISray 
OF HOMB AFFAIRS (SHal P. eRIDAM., 
BARAM) ! (a) and (b). The National 
Iotearation Council in its last ~tiD. 00 
12th September, 1986 decided to set up • 
sub-Group of five members of N. I. C. 
with Shri P. N. Haksar as its Convenor to 
lugest issues whicb could be further 
discussed by the Council or ita StaodfDa 
Committee. The second meetioa of the 
sub-group is scheduled to be held OD 
19.4.87. 

MtlllOl'iaJs in honour of Sub ...... 
Cbaodrl BOle I. Delhi aad State 

Capitals 

5591. PROF. NARAIN CHAND 
PARASHAR : Will tbe Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether attention of Government bas 
been drawn to the news·item appearing in 
the Times of India dated 22 October, 1986 
regarding the demand of the All· India Azad 
Hind Fauj As~odation for setting up suitable 
memorials in New Delhi and all State Capitals 
in honour of NetJji Subhash Chandra Bose 

. anc INA martyrs; 

(b) if so, the deci\ion taken by Govern-
ment on the resolution passed by the 
Associativn to this effect; and 

(c) the likely date by which tbe 
memorials would be planned and set up 
along with the brief outline of tbe project 
in tbis regard? 

THE MINISTER Of STATE IN THE 
MJNIS1RY OF HOME AFFAIRS (SHRI 
CHINTAMANI PANIGRAHI) : {a) The 
Government is not aware of the demand of 
All India A7ad Hind Fauj Association for 
setting up memoria1s in New Delhi aDd 
other State Capitals in honour of Nelaji 
Subha&h Chandra Bose and the INA 
martyrs. 

(b) and (c). Do Dot arjse. 

Perml •• lon to capitalise loal 18 Cottoo 
Corpora.ioa 01 ladl. 

5592. SHRIMATI BASAVARAJES .. 
WAR) : Win the Mini.ter or TEXTJLBS bt 
pleased to Ilatc ; 
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(a) the total accumulated losl loeurred 
b, the CorporatiOD as OD 31·12.1987; 

(b) wbetber Cotton Corporation of 
lodia baa lOuabt penni.lion to ~pitalise 
about 75 1M' cont of Us actOumwated lou; 
and 

(c) if so, tbe reaction of Government 
thereto ? 

THE MINISTER Of STATE OF THE 
MINISTRY Of TEXTILES (SHkl RAM 
NIWAS MIRDHA) : (a) Tbe tOIl suffered by 
Cotton Corporation of India up to one year 
adiol 31.8.86 was IU. 118.19 erOlOl. 
Losaa u on 31-12-1987 CUlDot be known 
at thil staac. 

(b) No. Sir. 

(c) Does Dot arise. 

Accelerated Impl_flIlatJon of 
tourism projects 

559], SHRIMATI BASA VARAJES-
WARI : wan tbe Minister of TOURISM be 
plcased to Itate : 

<a> whether the Union Government have 
issued any guidelines to State Governmentsl 
Union Territory AdmiOfstrations to ensure 
accelerated implementation of tourism 
projects; 

(b) if so, tbe details tbereof; and 

(c) tbe respoose of tbe State Govern-
ments thereto? 

THE MINISTER OF TOURISM 
(MUFTI MOHD. SYED): (a) to (c) The 
Central MiDi_try of Tourism bal been 
continuously uraioa all State Governmeota 
aDd Union Territory AdministratioDs to 
ensuro accolerated implementation of tourism 
projects. The need to e~pedite the touriltn 
projects was also stressed during tbe meetina 
01 Secretaries of Tourism and MUlling 
Directors of Tourism Development Corpo· 
rationa from States and UnioD Territories 
beld OD 26th and 27tb February, 1987. 
Thero hal been a aoad resPODse froOl tho 
Ita" OOV9fllcqoota/UnioQ T.ritod,OI. 

SS94. SHRIM~TI JAYANTI PAt~. 
NAIK: Will tbe Minister of TOltQUSW '. 
pleased to state : 

(a) whether Union Government have 
identified the places of tourist importaDcc iD 
Ori ... for devclopmeat durio. Seventb PlyO 
Year Plln; and 

(b) if 50, tbo detail. tbereof ? 

THE MINISTER OF TOUllISM (MUm 
MOHD. SYED): <8> and lb). No, Sir. No 
specific tourist centres have been identified 
for developmcof durioS the SevfDtb Five 
Year Plan. Development of tourist infrast. 
ructure is an on-aoina process. aDd proposals 
received from tbe State GovernlDeDtI are 
examined and considered subject 10 
availability of funds and inter·se-prioritiea. 

Export of 8Jb 

5595. SHRIMATJ JAYANTJ PAT. 
NAIK : Will the Ministcr or COMMERca 
be plcased to state : 

(a) wbether fiisb export lw iDcrr .. d 
in 1986-87; 

(b) if so, to what extent as compared to 
the preceedlog year and the countries to 
wbicb fisb is beiDl exported at present; 

(c) whether there is va at scope 'or 
ioCtCUinl the oxport of tiish; 104 

(d) if so, the steps beina takeD to 
increase the export of fiab ? 

THE MINISTER OF STATS IN THB 
MINISTRY OF COMMERCB (SHRI P. ll. 
DAS MUNSI): <a) Yra, Sir. 

(b) The quantity of Sib and asb prod .. \ 
exported durinl 1986·87 (APril '86 tQ. 
January c 8 7) was 7191 8 toanes valued at 
Rs. 390.6' crorea. a. c:orQparod to lbe 
quantity of 65418 tonna valued at 
Its. 314.63 crofts, exported dunq tbe 
corfCIPoodiDl poriocl of 1985·'6- M~ 
CODutriOS to wbich thoso wore .portld ar. 
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Japan, USA. U. K .• SrU.oka, NetberlaD~s. 
UAB, Belgium. Sinaapore, France, MalaY.la, 
Australia, Kuwait, Spain, Itlly and Greece. 
(Source : MPEDA) 

(c) Yes. Sir. 

(d) Steps heiDI taken in tbis reprd 
incJudc-promotion of prawn farmin, for 
auamondDl production of cultured prawDs, 
eocourqement of production of value-added 
items like IQP. tetting up of prawn 
hatcheries and measures for exploitation of 
deep sea fisbery resources. 

I.port or lopllllttcated looml 

5596. SHRIMATJ JAYANTI PAT· 
NAIK. : WaU tbe Minister of TEXTILBS 
be pleased to State : 

(a) wbether Government bave a proposal 
to import sophisticated looms; 

(b) if 50, tbe country from wbich 
such IOpbisticated looms are proposed to be 
imported; 

(c) the coat of those sophisticated 
looms; and 

(d) tbe details or the proposaJ of National 
Textile Corporation with regard to the 
import of sophisticated looms ? 

THE MINISTER OF ST A TB OF THE 
MINISTRY OP TEXTILES <SHRI RAM 
NlWAS MIRDHA): <a) to (d). National 
Textile Corporation entered into a contract 
with USSR OD J 7-4-86 for import of 200 
Ihuttleleu R.ussian Looms at 8 cost of 
lU.5,21.20,000/ ... 

Esport of .18.laa to Ba .... la 

5597. SHRIMATI JAYANTJ PAT. 
NAIR : Will the MiDi.ter of COMMERCE 
be pleased to state : 

<a) whether it is proposed to expan 
alumina to Bahrain; 

(b) whether lOme nCiotiationl have been 
DWIo in that direction; 

(c) if so. tbe total quaotum of alumlDa 
proposed to be exported to .bralo aod 
from wboo; 

(d) whether Government propoll to 
export alumina from \be DOWI, lOt up 
alumina plant in Oriua; aod 

(e) if so, the expected time of commer-
cial production of that piau 7 

THE MINISTER OF STATE IN THB 
MINISTR.Y OP COMMERCE lSHRI P. It. 
DAS M UNSI): (a) aDd (b). Yes. Sir. 
Bahrain is oae of the countries ideotit1ed 
as a poIs.ible buyer of NALCO'a alumina. 
Cootacts have been escabUsbod aDd 
prelimioiary dilClWioDS have been beld bet. 
ween NALCO and the Aluminium Company 
of Bahrain in tbi, rcaard. 

(c) No firm cootract bu been finalised. 

(d) Yes, Sir. 

(e) The Alumina plaot of NALCO i, 
expected to go into production durinl the 
third quarter of 1987. 

Com posit loa of Spices "rei 
5'98. SHal E. AYYAPU REDDY: 

Will tbe Minister or COMMERCE be 
pleased to state: 

<a) tbe names of tbe members of tbe 
Spice. Board constituted recently; aDd 

(b) the criteria for tbe appointmoot 
of tbe members or the Spices Board ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF COMMBR.CB (SHRI P. R. 
DAS MUNSf) : (a) Copy or tbe notification 
indicating the names of tbe members i. 
enclosed. 

(Placed in Library. Sn No. LT.427'/87.) 

(b) The members of tbe Spicee Board 
have been appointod in terml or tbe various 
provision. of the Spica Board Act, 19., 
IS lad_ted in tho DotiticatioD encIOIOd. 
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559'. SHRI DIGVIJAY SINH: 
SHill LAKSHMAN MALLICK. : 

Will tbe Minister of EXTERNAL 
AFFAIRS be pleased to ltate : 

(a) whethor some penons of Indian 
oriain have recentJy lost their Jives Ind 
property durin. anti· Indian riots in 
Mad ... scar: and 

(b) if so, tbe detail. io tbis re,ard and 
the stepa taken by Goveroment to protect 
tbe Jodiaos ? 

THE MINISTER OF STATB IN THB 
MINISTRY OF EXTERNAL AFfAIRS 
(SHRI EDUARDO FALEIRO) : <a) No losl 
of life amoDa penODS of Indian oriSio bas 
been reported. Accordiol to a preliminary 
assessment 1 SO shops and t07 houses 
belongiol to persoos of Indian ofiain were 
looted aDd 21 shops and 41 residences were 
burnt down. The situation bas now returned 
Dormal. 

(b) GoVtrnment bas uraed the Govero-
mtnt of Madapscar to extend tbe fullest 
protection to all Indians and persons of 
Indian orilin. 

O.teome 01 Rom'Dlla PresldeDt'. 
.,aft 

5600. SHRJ S. M. GURADDI: 
SHRI O. S. BASAVARAJU : 

Will the Minister of EXTERNAL 
APF AIRS be pleased to state : 

(a) whether Romanian President visited 
Iodia rec:ently Ind held talks with tbe Prime 
Minister; 

(b) if 10, wbether India-China relationl 
and Pakutan'. Duclear proarammo also 
ftaured durio. tbe talk.; and 

(C) if 10, tbe outcome of the ,alks held 
vlith ltomaoJID P,...idlllt ? 

THB MINISTBR OP STATE IN TBB 
MINISTRY OP EXTERNAL AFPAIU 
(SHill EDUARDO FALEIRO) : (.) YOI. 
Sir. 

(b) The wide.raoainl talkl iDc1ade 
re&ional illoes. 

(c) Both lides expressed satilflCtioa at 
tbe outcome of the talks. There WII broad 
identity or close proximity of views OD tile 
international subjects. It is hoped that the 
visit would lead to furtber strenJtbooiaa of 
Indo·RomanilD bilateral relatioDs. 

DemaDd 'or deferment or eotteD 
export 

5601. SHRI CHIRANJI LAL 
SHARMA: Will the Minister of TEXTILBS 
be pleued to state : 

(a) whether tbe Southern ladia Milla 
Association u,aed Union Government to 
defer furtber export of cotton in view of the 
continuous increase in cotton prien affectma 
the apinning industry in the South; and 

(b) if so, the action taken tbereon ? 

THB MINISTER OF STATB OF THB 
MINISTRY OF TEXTILES (SHRI RAM 
NIWAS MIRDHA): (a) Yes, Sir. 

(b) The prices of cotton have Dot rileD 
unduly bilb as compared to those of 
1984-8S. Since there is adequate availability 
of cottoo aDd tbe prices have aJ.o stabilised, 
there is no question of deferment or exports 
of cottOD. 

World Saat loaa for test lie mlill I. 
eooperaU'e sector 

5602. SURI MOHANBHAI PATEL: 
Will tbe Minister of TEXTILES be pleuod 
to state: 

(a) tbe number of textile mUll fUDO-
tionin. UDder cooperative sector iD the 
country at present and tbeir Dumber, State-
wise; 

(b) whether It is a fact tbat tile World 
Bank ba. sanctiooed a massive lou to tbI 
~()O.,..tivo aectOJ of tbe te~tn, iadpluiea. 
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(c) if so, when the loaD was sanctioned 
by the World Bank; and 

(d) tbe detaOs reaardina utilisation of 
tbe Joan? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TEXTILES (SaRI S. 
XIlISHNA KUMAR): (a) A statement is 
liven below. 

(b) The World Bank (IDA) bls amODI 
otbers sanctioned an amount of US $ 53 33 
million (equivalent to Rs. S 75.96 million) 
to the Government of India for establish-
ment of t 1 cotton ginneries and S spinnioB 
miUs under the Cotton Component of 
NCDC-1I1 Aaro·lndustries Project. 

(c) The date of agreement lor credit 
under tbe a hove project was 1 2. 1 O. J 984 
and tbe date of credit effectiveness 
10.1.1985. The project duration is for 
, yean and the credit will be made available 
on reimbursibJe basis. 

(d) So (ar, the World Bank has reim-
bursed to tbe Government of India an 
amount of Rs. 1 crore!) (Rupees two crores 
only) under tbe Cotton CompoD en 1 of the 
NCDC-llI Alro-Industries Project. 

Statement 

SI. No. Name of tbe 
State 

No. of Coop. 
Spinning Mills 
InstaUed as on 
30 9.86 

--- -_ ---- .... _-----
1 2 3 

1. Andhra Pradesh 7 
2. Gujarat 5 
3. Maryana 1 
4. Karnataka 7 
5. Kerala 3 
6. Madbya Pradesb 1 
7. Mabarasbtra 28 
8. Orissa 6 
9. Poodicborry 1 

10. Punjab 4 
1 t. . IlljaltblQ 3 
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-----, ....... -~~I-'-... --"'" _""""' ........ _ ...... ;... .... ,.._... ... ~"" ............... 
1 2 3 

12. Tamil Nadu 17 
8 
1 

13. Uttar Prad."h 
14. West Bengal 

Total All India 92 

Casb compeosator, .,port Co 
Mallarasbtra Cottoa 

Fed era tioo 

5603. SARI MURLIDHAR MANE: 
Will tbe Minister of TEXTILES be pleased 
to slate: 

(a> whetber Government of Mabaralbtra 
bas requested for sanction of cash compen-
satory support on actual export of cottOD 
made by State Cotton Federation; and 

(b) if so, the decision taken in the 
matter? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF TEXTILES (SHRI RAM 
NIWAS MIRDHA' : (a) Yes, Sir. 

(b) Tbe matter is under consideration. 

Noa·PartlC'ipatioa by big buIIDe,. 
houses 10 Trade Fair 

S604. SHRI YASHWANTRAO 
GADAKH PATIL: Will the Minister of 
COMMERCE be pleased to state: 

(a) whether lOme biB business houlel 
bave not parlicipated in the International 
Trade Fain organised by tbe Trade Fair 
Authority of India (TFAI); 

(b) if 10, the details thereof and the 
reasons therefor; 

(c) tbe measurci taken to pur.uade 
tbem to participate in tbe India ~terDatiQ.D"" 
Trade Fair t 1987; and 

(~) ~be r~8ul" thereor 1 
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THB MlNlSTBa 01' STATE IN THB 
MINISTRY OF COMMBIlCB (SaRI P. R. 
DAS MUNSI) : <a) Yes, Sit. 

(b) to (d). In the meetiop betd with die 
representatives of trado and industry • 
Dumber of suacstions were made to elicit 
better participation by larp industrial houses 
aDd companies. To quote a few, (I) partici-
pation in tho f.i" i •• commercial operatioa 
aad should be made commerclaUy advantaae" 
OUI to tbe participants, (ii) Di.plays at the 
'airl to be arraaaed product sector wile .0 
tbat people interested in tbose productl 
vi,it the staUa instead or bavina them 
arraoled company wise, (iii) Preference for 
participation in specialised fairs like cnaineo-
rina fain ratber tban a senerat fair. 

The Trade Pair Authority of India bas 
already taken sttps to make the Iodia 
International Trade Fair as business 
oriented as possible. Special tbemt. at this 
(air are .Iso projected and tbis has been 
generally been welcomed by out trade and 
industry. Relular contacts are established 
between tho Trade Fair Authority of Jndia 
and representatives of Trade and industr), 
for mobl li5iollfcater participation of larger 

business bouses end companies in tbe 
International Trade Fair amOOI others. 

(Trall.datloll) 

ExpeedltBre loeurrtd on ref .... 
fro. Baagladeab 

5605. SHR.I BALWANT SINGH 
RAMOOW ALIA : 

81-1Rl TElA SINGH DARDI : 

Will tbe Minister of HOME AFPAIRS 
be pleased to state tbe mODthly expenditure 
beioa incurred by Union Government 00 the 
refulees from Bangladesh wbo afe livin, in 
relief campI in Tripur. ? 

THe MINISTER OP STATE IN THE 
MINISTR.Y OP HOMB AFPAIRS (SHaI 
CH.INTAMANI PANIORAHl) ; The oxpcn-
diture iDcurrod 00 tbe tribal refugees from 
Banaladeab wbo are .la),ina io relief camps 
in Tripura from May. 1986, upto January, 
1987, is R.I. 227.36 lakba of wblcb foUo-

,,101 are tbe detaU. : 

Upto September, 1986 

Por October, 1986 

Por November. 1986 

For December, 1986 

For January. 1987 

RI. 93,11,205 

RI. 45,98,610 

lb. 30, 10,9'2 
Rs. 21.76,785 

RI. 35,28.652 ...,....-----
Total as. 2,21.36.214 

-----+-~ 

Coastltatloa of Expert Plllel. 01 
Jail Ad.IDlstratloa 

5606. SHRI K. RAMAMtJRTHY 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) tbe numrer of Expert Paocls consti .. 
tuted after independence to examine tbe 
qutstion of Jail admioistration io the 
country: 

(b) the flodinls of Justice Mun. Com· 
mittee on Jail Reforms in reprd to tbe 
neglect perceived in the realm of care aad 
rehabilit.tion of the sociaUy bandicapped 
and delioquent children; aDd 

(c) the namos of States where tbe 
Children's Act exists and where the seUiol 
up and rUDning of Bonta) schoo.. or 
juvonile jails bal boea undertaken? ' 

THE MINISTBR OF STATE IN THE 
MINISTRY OF HOMB AFFAIRS (SKlU 
CHINTAMANI PANtGRAHI) : (a) to (c). 
A copy of the Report of tbe AU India 
Committee on Jail Rerorms coDtaiojn" ioter 
alia, lists of earlier expert groups, their 
work. aod findings and details of such insti-
tutions was laid 00 tbe Table of Lot Sabba 
00 22.S. t 984. Besides tho Children'. Act, 
1960 passed by Parliament for UniOD 
Territories, aU States except Nalaland, have 
their Cbildren's Acts~ 

Settlog up or Ceqt.,.. Aatllorl .. tlOD 
Board for Export ProlDGtioa 

$~07" $HRIO. BflOOPATHY: WUl 
" 
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the MiDiater of COMMERCE be pltall8d to 
.tate : 

(a) wbether Governmeot propOle to set 
up • Central Authorisation Board to increase 
-POrta: and 

(b) if so, when 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. fl. 
BAS MUNSI) : <a) No, Sir. 

(b) Does Dot arise. 

Proponl to ex_,t Import •• ty OD 
eqalpaeats reqllred to set up 
toarl.t ceotre ID Hyderaba. 

5608. SHRl O. BHOOPATHY : 
SHRI M. SUBHA REDDY: 

Will the Minister or TOURISM be 
pleased to Itate : 

(a) whether there is any propcml of 
Government of Aodbra Pracie.;b pending 
before Union Government to exempt (rom 
Import dut, some of tbe equipments required 
te set up a tourist centre at Hussaio Sapr 
in Hyderabad; and 

(b) if 10. tbe decisioD taken tbeteoa 1 

THB MINISTER OF TOURISM 
(MUFTI MOHD. SYEO): (I) Ind (b). 
The Central Ministry of Tourism has already 
forwarded it. recommendalioD to the 
Ministry of Finance. 

Sa.tntl. aed elenllnetl In 
Go,_mnt otftcel 

5609. IHIlI C. MADHAV REDDY: 
Will the Mfrnster or HOME AFFAIRS be 
pleated to state : 

(a) whether the standard of lanitation 
and cleanliness in Government offices 10cated 
iD different buitdinp in Delhi, particular Iy 
those wbleb bave public d~a1inp includioa 
tbe offices of N. D. M.. C. etc., i, .oi~ down 
OVerr da)'; 

(b) it'lO. wtJetbet uy tpeCial oemctjve 
It_a ate'CODtemplatid hi this direcdcMl; 1M 

(c) whether an, periodical inspection or 
clMJck by leIIior ofBoen i. also boiq mado, 
if Dot. tbo reMOn. tberefor 1 

THB MINISTBR. Of STATS IN· THB 
MINISTRY Of HOMS AFFAIRS (SHlU 
CHfNT AMANI PANIORAHI): (a) and (b~ 
No. Sir. but io tbe ataDdard of cJoanlioeu 
&ad aanitatioo, there i. alway. room for 
improvement and Strea will be liveD 00 
proper carelakiol aDd cloanJine&l. 

(c) Yea. Sir. 

s ..... t .. to beoIt esport of 
aaarbattlel 

S610. SHRI KAMLA PRASAD 
SINGH: Will tbe Minister or COMMERCB 
be plealed to state : 

(a) wbeeber any IUllcstions have boon 
received to boost export of aprbauis; 

(b) if so, tbe details tbereof; and 

(c) tbe action beiDa taken thereon 1 

THB MINISTER OF STATE IN THE 
MINISTRY OP COMMERCE (SHRI P. R.. 
DAS MUNSJ) : (a) V., Sir. 

(b) The maio poiot! made are rlltoratioD 
of Cash Compeosatory Support and cohante-
ment of duty drawback rate. 

(c) Casb Compoosatory Support 00 
.Iarbattis and dboop wu witbdrawn witb 
etfeet from 1·7·1986 .. tbe industry failed 
to furnish necessary cost data decant. As 
representative cost data ror determ,ninl CCS 
on e'lport of aaarbattis and dhoop. could not 
be furnished by the indust" • it has beeD 
decided to conduct an on .. tbe·lf)Ot 'eM( study 
of tbe indultry. Por revision of drawback 
rates also, complete data bal oot ,et bien 
made a •• ilable tbroulh the Export Promo-
tion Cou~J1 t~ t~ Pury Drawbact DirodO-
rl~, 
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5611. stnU Y. S ••• 1SHMA IYBtl : 
Will till Mtailter of COMMBR.CB be .,1"" 
to .tate : 

(a) the countri. importiDa blact annJte 
from India; 

(b) tbe amount 01 export of aruill 4uriDa 
1116 .. 87. aod 

(e) tbe demud ror black araait• duriDa 
1986-817 

THB MINISTBR OF SlATS IN THS 
MINISTaY OF COMMERCE (SHill P. R. 
DAS tatUNSl): (a) to (c). Oftioiallcatiltica 
published by Directorate GeJ)Ital of Com-
merciallntclliaencc and Statistics (DGCT and 
S) Calc;un& bave Dot yet bec:ome av.ilable 
for tbe year 1985·86 onwards. 

As pet statistics furoJsbcd by DOCI lod 
S. durina 1984-85. a total quaDtity of 4.1 
lakb toonet of Iflnile cut blocks and polish-
ed, of differeDt .badet. was exported to Japan. 
Italy, Federal Republic of German,. Nether· 
lands and certain otbor couotriea. Sepen.te 
statistics for export or demand for bJa,k, 
IfSDlte Ire not maintained. 

Dt,elo, .. t or v .... ,. of Plowen ... 
Meadows I. Pltboraprla diltrltt 

5612. SRRI HARISH IlA WAT : Will 
tbe Minister of TOURISM be pleased to 
state: 

(a) wbether Milam Glacier Valley or 
FJowen and Meadows of Pitbora .. rb cliatrict, 
Uttar Pradetb hive ,reat potlDtia. for 
attractiog touriata. particularly forelilD 
tourists : 

(b) if 10, wbetber aoy scheme i. beiDa 
rO~~lated for development of thi. arca by 
brlDllIII it oatt'de tbe periphe.ry or prohibited 
area; 

THB MINISTER OF TOURISM 
(MUFTI MOHD. SYBD): (.) to $1).-. 
Sir. There II DO propoeai at prcaeDt lor 
.... I00I or ICCUrlIY. '0 bf.iII ... 'V1IttJ of 
PJowen outside l. Jlripbery of probJbitld ..... 

T_ItC ................. r .. 
v. P. 

5613. SRRI HAI\ISH RAWAT: WID 
tbe Minister of TOUIlISM be I'J.IuId to 
ttate : 

(I) .... r tbere iI any ~bCIDe ""' .... 
lop tourist placet and touriat lodpa ... 
national biahways in Uttar PradeIb: and 

(b) if to, the ~.. daoNOl Md. Ule 
amount proposed to be .pOIU on thJIlCheme 
in the current year 1 

THE MINISTER OP TOURISM 
(MUFTI MOHD. SYBD): (a) aDd 4b}. fa 
tbe Action Plan for deveJoPIIIIDt .f Buddbilt 
Sector. prepared by dae Task forge ~ 
by Ministry of Tourism. it bu been recom-
mended tbat wayside amenities should be lit 
up at two Identified places 10 the State of 
U. P. 00 National Hiabway No. 29, Dame., 
Ohazipur aDd Dobriabat. Detailed propollll 
for tb_ projects are am awaited. 

Talb with C .... for ...... 1 .. 
M_ro'er·Kaf .... 'I .. ri .. .. 

.5614. SRRI HARISH RAWAT: WfJI 
the Minister or BXTBRNAL AffAlR.S be 
pleased to .tate : 

<a) whether OO'lernmont propoee to bold 
talks with tbe OoverDIDODt of ClUff' to tale 
their CODleDt ror orpniliq M~OlII'. 
Itallaab piJarimlle on • larp acaIo; aad 

(b) if 10, tbe detail, in tbil"ll1'd ? 

1'HS MINlsmR Of STA1'B IN THB 
MINISTR.Y OF BXTERNAL AFPAlaI 
_BtU k.. l4A TW All SINOH) : (a) ud (b,. 
GO\WblDlllt are iQ touch 1ritb die €J1,.. .. .. 
mIDt of CbiDa reprdlDa am ........ .. 
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tbe Kailasb-MaDJIrover Vatra 1917 in all 
its aspects. 

Cateprll.tlOD of lodutrles a. )olDt 
fNtures 

56lS. SHRI BHATTAM SRIRAMA 
MURTY: Will the Minister of COMMERCE 
be pleased to state : 

(a) whether a Dumber of indu6trial and 
commercial projects promoted by Indian 
iodustrialists abroad are not Qualified to be 
categorised 81 joint ventures as per tbe norms 
laid down by the Indian Iovestment Centre 
(1IC): 

(b) whether Oovernmrot have accorded 
approval to sucb projects sioce 1970; 

(c) tbe foreign exchange remitted by such 
projects back bome since 1 984; 

(d) bow tbe Indian iodu'trialists were 
able to raise the necessary finances to meet 
tbe COlt of unapproved o/erseaa projects; 

(e) tbe Dumber of 8ucb iDduatrica abroad; 
aDd 

(f) whether Government ale aware tbat 
the Indian industrialists could raise the 
finances to meet the o'erseas projects? 

THE MINISTER OF STATE IN THE 
MINISTR.Y OF COMMERCE (SHRI P. R. 
DAS MUNSI): (a) The Indian Investment 
Centre bas Dot laid down any Dorms for 
ventures to be cateloriscd as joint ventures. 

'(b) and (c). In view of <a) question does 
Dot arise. 

(d) to (0. The Ministry of Commerce has 
DO information. 

, ..... proposals for Slao·IDCI' .. Trade 

5616. SHRI P. M. SAYEED : Will the 
~ter of COMMERCE be pleuod to' ,-« 

(a) whether Ooven.ment NV. received I 
fresb proposal from tbe Chairman of tho 
China COlJDcil for tbe PromotioD or Interna-
tional "PrIde (CCPIT) for promotaoo or Shao-
Indian Trade; 

(b) if so, tbe details tbtreof; aad 

(c) tbe reactioD of Government thereto 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMERCE (SHRI P. a. 
DAS MUNSI) : <I) No. Sir. 

(b) and (c). 00 Dot arise. 

Lots 10 NTC (WBABO) 

5617. DR. V. VENKATESH : Will the 
Minister of TEXTILES be pleased to Itlte : 

(8) whether National Textile Corporation 
(WBABO) ltd, Calcutta bas been incurrina 
losses aod d~pite various measures taken by 
tbe manapmcDt there bas beeD DO improve-
ment in performance; and 

(b) if 80, tbe details thereor and tho 
amount of losses incurred durio, tbe Jut 
6 months 7 

THE DEPUTY MINISTER IN 1HB 
MINISTRY OF TeXTILES (SHRI S. KRI. 
SHNA KUMAR): (a) and (b). The perfor-
maaee of the nationalised mill' undet NTC 
(WBABO) has shown improvement since 
1983 .. 84. Tbe Joss Which was RS.37.04 
crores for the year 1983-84 hal come down 
to Rs. 26.34 crores during tbe)CII' 
1985 .. 86. 

IDter-slate bonier disputes 

S618. SHIU SYED SHAHABUDDIN : 
Win the MiDilter of HOME AFFAlRS be 
pleased to state : 

<a) briof particulara of tbe Inter-ltalt 
border disputes as on 1 January. 1987; Ind 

(b) tbe role played by the Uniou 
Government in resoJvinl tbese df.pul. '1 

THE MINISTER OF STATE IN THE 
MINISny Of BOMB APFAIl\S (8HaI 
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CHJN'tAMANl PANIGIlAHn : <a) aad (b). 
BouD4Iry 4il~utel between tbe followlo& 
States lovolvtaa territorial claims/counter 
claim. are ,*",iDl : 

(I) Mabarubtra and Kamataka; 

(il) ltarnataka and Ketala; 

(iii) AMID aad Nqallncl; aud 

(iv) Punjab. Haryanl and Himachal 
Pradesh. 

Tbete disputes caD be resolved only witb 
the willio. cooperation of tbe State Govern .. 
moots cooeerned and towards tbis cod tbe 
Central Government will extend all possible 
,.istance to tbe State Govel'tltDlDta. 

Expert of all,er tbe.leals 

5619. SHRI PllATAP aAO B. 
BHOSALE: Will tbe Mhlilter of COMMBRCB 
be pleased to state : 

(I) wbetber Government bave recently 
libcraliscd export of silver cbcmiCala; 

(b) if so, the details thereof and the 
DIIDCI of items covered under lbo I'Cvised 
policy; and 

(c) how tbe revised export policy will 
affect tbe trade of the COUDUY and tbe taract 
tiled for export or silver cbeoUc:ala durioa 
1 981. 1 988 and 1 989 1 

tHE MINISTER OF STATB IN THE 
MINISTRY OF COMMERCB (SHRI P. &. 

. DAS MUNSI): (a) Yea, Sir. 

(b) A stAtemont i. aiveD beloW. 

(c) ElPOrts of tboac items art likely to 
iotroue an4 contribute to the count,,', 
foreil1l exchanle earninas. No specific c"port 
larptl of silver cbemicals for tbe CDIUiDa 
years have boeD fixed. 

st. .... t 
Ooveromeot have, vide Blport Trade 

Control Public Notice No~ lO·EPC(PN)/87 
dated 17th March, 1987 permi,ted Ilport of 
tbe follo"IDa silver beadna chemicals UDder 

." ...... 
Open Oeoeral Licence-3 .ubject to miDimam 
MUsatioo of 25 per cent of value-a4dltloa 
over tbe price of .iJver~coDt.ntt the price of 
silver Mine r_ODed at fDtematloDal price 
or tbe domestic price, whichever fa hiIber, 

Name of tho Silver coateDt 
SUver ScariDI ..... -Chemicals lOOJ6 pari" 
(All Grades) 

...~ ..... _- ... -_ ....... _-
1. Silver Nitrate for dfUII/ 63.'" 

pboto chemicals 

2. Silver Bromide·Antiseptic/ 57.45" 
pbolo chemicals 

3. Silver Olide Cor druas 93.1" 
4. Silver for eioctroplatiDi 80.57% 

S. Silver Idodidc·raio makin, 4S .. 9'I. 

6. Silver Suboxide AI 4° '6.4% 

7. Silver cbloride for 75.26% 
eloctroplatiol 

8. Silver Fluoride for druas 85.'3" 
9. Silver Acetate 64.63" 

T.lst otBces ....... 

S620. SHRf MULLAPPALLY RAMA· 
CHANDRAN! Will the MiDi"r of 
TOURlSM be ple.Md to state : 

(a) number of ITDC toUriIt omc. 
abroad with their locatioo.; 

(b) wbether Government intend to .. 
aDy more offices abroad; aDd 

(c) if 10, the details tlwreor ? 

THB MINISTBR. OF TOURISY 
(MUFTI MOHO. SYBD): (a) ITDC baa DO 
,ourilt oIlcea abroad. Mialatry of T ....... 
bat 20 oftIceI abrald II .,.. iD till 
.tatcmoDt alwn below. 

(b) There i, DO proposal uodtr coo-
tideratioD at present to dpeo Ity tour.t 
otBce abroad. 

k.) . no. DOt .... 



it4 

Sta ..... t 

SI. Namo of ,be Country 
. No. 

No. of 
omc. 

. 

I. 'VIA 
2. Cauda 

3. U.K.. 

4. SwitzcrlaDd 

5. France 

6. Belaiom 

7 • Germany 

8. Sweden 

9. Austria 

10. 'Italy 

11. Australia 

12. Sinppore 

13. Malayuia 

14. Japan 

IS. Thailand 

16. UAS 
t 7. Nepal 

18. lWwait --------- - ------------------_.-
Setttea up of ParU ... tar, Com.ltt" 

for welfare .of es·~ 

S621. PROF. NARAIN CHAND 
..... ASHAR. : Will tbe Mioiller of 
DEFENCE be pleased to .... er to the reply 
liveD to Unstarred Question No. 3468 
00 26 November, 1986 reprdiftl ."Ioa up 
of Parliamentary Committee for welfare of 
tx4ll:n-.meo ,ad stale : 

'-) wbelber the decilioo nwatdi.. the 
po.uible *,'1' of f\llOliODl of a Parlia-
mentary Committee for tbe .... 'are of B· 
Im'icemen bas since ~n takeD; 

(b) If 80, tile "taU, tbereof; 

(c) tbe likely dato by wbieb the Parlia· 
meDtley Committee it tol be .".". .. ; Illd 

3 New York, Loa ." .... Ca_. 
I ToroDto 

1 Loodoo 

1 Geoeva 

1 Paril 

1 BruaeJ. 

1 frankfurt 

1 Stockbobn 

1 Vienna 

1 Millo 

1 Sydney 

Sinppore 

I Kuala LUlDJUr 

Tokyo 

1 Baopok 

1 

1 

1 

Dubai 

Kathmandu 

Kuwait 
~ .. _- ...... - .. --_-.., 

(d) if Dot, tbe likel, date by which tbe 
ded.iOD reaardina the cbarter of fUDctioDi 
would be taken? 

THE MINIST£R OF STATE IN THE 
DBPARTMENT OF DEFENCE RESEAR.CH 
AND DBVBLOPMENT IN TMB MINIS-
TRY OP DBFENCE (SHRJ ARUN 
SINGH) : 

(a) to (d) Tbe need for and a pombll 
tbarter of fUDctions for a Parlilmcotlry 
Committee to ovenee the Don-Itatutory 
provisions for welfare of oX·le"kemea II 
still uftder examioation. ,It il not .-.ible to 
indicate a date by .bleb a Ii_ioo wUl bI 
abo. 



"", ....... , ClWTIA ss. IW ~) 

5.22. SHaI IANAT KUMAA 
MANDAL : WJIl die MJaiater or HONS 
APFAl. be pIeuod to atall: 

(I) whetbel' tbe UoiOD Govenupeat bave 
decided to write off' all t,pea of loaQl. Jiveo 
to ret .... and tel)ltriattl upto March 31. 
1974 and outatandiol u on April 1. 1985; 
aod 

(b) if 10, tho amouot writtoD ofF. State-
wise ? 

THE MINISTER OP STATE IN THB 
MINIST1l.Y OF HOMS AFfAIRS (SHR.I 
CllJNTAMANI PANIGIlAH~): (.) Ycs, 
Sit. 

(b) A .t.~ is liyen below. 

St.t __ t 

.",,.,,, """'" (II tJll~ ",., iii 
"/.,,., ... '#l11li''''.' 

51. State Governments 
No. 

t 2 

1. Andbra Pradesb 

2. A ... m 

3. libar 

4. Gujlrat 

s. Himacba 1 Pradesh 
6 Haryana 

7. Jammu & Kuhmtr 

8. Kamatata 
9. lCerall 

10. Yeahal_,. 

11. Maaipur 
12. M.db,. rrldelb 

(io Rupees) 

Amount or 
loan written 

off 

2.22.33,600.47 

8,27,04,764.36 

1 .. " .65.540.52 

I, '2.00.000 00 ,. 
60,146.57 

4.0S,OI J.S6 

"",,31.'47.96 

3.42,04.619.42 

13,32.886.34 

'7,84.43S 86 

2,95,61000 

,,1,,00.000.00 

I 2 

13. M .......... 3,,44004l4H) 
14. 0riI •• J .48\01."'.'tl 

1'. Pajlb 59.,,,011 ... 
16. Rajasthan 46.90,000.00 
11. 181Dil Nadll 11,IU4I.6.'S 
t 8. Tripura 94,493.00 

19. Uttar""" 87.00"'0.00 
20. Weat BeDpl 34.89,63,391 . .,29 

T_I 74. 70,13.:460.88 --
Tralal .. to DelIII Police 0Ibn 

'623 SHa. CHINGWANG KON.,,AK : 
wm tbe Minister of HOME AFPAIllS be 
pi .... to state: I 

<a) whether 10 view of tbe extremistl 
terrorist .divides Governmeat Ire takiaa 
anJ lteps to live IlJeCilt train'" to 11M 
Delhi Police Officers bere and abroad; 

(0) wbet.ber it i, • , .. _, ...... 
"'8' of ~ion .. _ ... ....._ 
lit aot , .. fable. tile Qe~ P9lilc 

(d) If 10, the reuoM tbcftfor; aud 

(e) actioD proposed to be tlnn In _ 
matter? 

THB MINlSla OF $T4. .fN 
THB MINISraV QF p_SO~ 
PUBLIC GlltaVANC~ AND ~)iS 
AND N.INISTBll OF ST~l1lN ttl8 
htJN1STl\Y Of HOMS APfA~S.~1 
P. CBIDAMIMIlAM) ~ (I)" (_~ -... 
De1bi Police Officers/personnel haft bleD 
imparte4 ,_~ t"k\ioa " V'W pity, 
anti-hijack operatioDl, baAdliol of exploaiWi 
... d CQIDIDaQdo ~ 00IIfl- by tbe 
Bor. ~rl'1 F~ " ... Ti_~ ~ 
PotlQO aDd tbo NatioaU Sowri17 OM 
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(c) to (0). For the inveatiptioD of crimel, 
_vices of dOl squads, crime teams, apocia-
Heed .. ocios from Central Bureau of 
JatestJaatioa and Central PONDSic Science 
Laboratory arc utilised. Tbe help 01 crime 
record office and bomb disposaJ squad. is _0 IOQIbt. Bquipments like lie detecton arc 
allO UIOd. 

C.....u.a or air bas", by Paid, •• 
Ia Pak omapJed Kashmir 

'624. SHRI BALASAHBB YIKHB 
PATIL : Will the Minister or DEFENCE be 
pJeued to state : 

fa) wbether it i. a fact that Pa~istaD 
Arm, baa coDstructed some air bases in tbe 
Pat occupied areas of Kashmir where F· 161 
can laDd and take off; 

(b) if SOt bow many such bases have 
bolD axaltrUcted; 

(c) whether it is Dot in violation 0( tbe 
Simla Aarcement; and 

(d) whether Government have lodaed 
.. y pro_' with tbo P"kiatan Government ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCB RESEARCH 
AND DBVBLOPMENT IN THB MINISTRY 
OF DEFENCE (SHRI ARUN SINGH): 
(I) aDd (b). Pakistao bas built tbree air .. 
lUi.,. at MazafJrabad, Rawalkot and Mirpur 
in Pat·o.upied «asbmir. Tbeae air. strips 
are for use by civil aircraft. F .. 16 aircraft 
cannot operate from these airfiekis, a. at 
present. 10 addhioD. an air .. 6eld is beiDa 
built at Skardl,l, which is of military signi-
ficance. 

(c) aDd (d). The construction of airfields 
by PakfttlD In Pak occupied Kashmir 
mUlta.es ... inst the spirit of the Simla 
Alreement, and is detrimental to the Mainte-
_nee of peaceful and harmoniout relations 
betwetn tbe two countries. Tbit bas been 
coaveyed to Pakistan 00 sneral occasions. 

DfIerf.laatioa willa miaorttiellD A .... 

'62.5. S!fRI ABDUL HAMID: Win 
tile MiDl.or of 80MB AFfAIR.S be pleased 
to Rate : 

(a) "hether Government are aware of 
tbe Circular issued by Government or Auam 
under whicb tbe mioority communities are 
required to ptoduee perttJaDeot resldeDt 
certificates for pltiDa admi.ioo to educa-
tioaal institutions and to secure emp!oymeat; 

(b) if so, the reasons ror this dilCrimina-
tl(\D aplnst minority communities; 

(c) whether the Union Government have 
taken up this matter with tbe State Govera-
meat; aDd 

(d) if so, with what results? 

THe MINISTER OP STATB IN THE 
MINISTRY OF HOMB AFFAIRS (SHR.l 
CHINTAMANI PANIORAHI) : <a) and (b). 
According to tbe State Government or 
Assam, permanent resident certificates 
are being issued to person. beJongjna to 
any community t only ror the purpose of 
seeking admiuion to educational institutions 
where sucb certificates are inaisted upon by 
tbe educational institutions. No discrimina-
tion according to tb~ State Government is 
shown by them to minority community in the 
matter of admission to educalional institu· 
tions or employment. 

(c) and (d)' The issue relatiDI to araot 
of permanent resident certificates was taken 
up with the State Government who have 
constituted a bjab power committee to 
further examine the iuues. 

Splailll mill at Ballepal. Oris .. 

5626. SRRI CH1NTAMANI lENA: 
Will tbe Minister of TEXTILES be pleased 
to atate : 

Ca) whether cotton spsnntD(l mill at 
Baliapal in Balasore District of Orissa bas 
Dot been commissioned so far : 

(b) if so, tbe reason, therefor; 

(c.) whether Government of Orill. bas 
requested Union Government to tako up 
WIth the I.D.D I. tbe sanctioD of term Jo.o 
in 'avour of the mill 60 that tbe mill O1&Y 
be .,abU.bod; aDd-
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Ccl) 1110, 'WIth wbat reaalt1 ? 

THB DepUTY MINISTBR IN THB 
MINISTRY OF TEXTILES (SHRI S. 
KRISHNA KUMAR): Ca) and (b). The 
Orilla Government have stated tbat the 
loaD application of tbe mill company bal 
been turned down by tbe InfJustrial 
Development Bank of India 00 tbe lI'ouod 
that '.ceII SpiDOiol capacity baa aJready 
beea created in tbe couotry. 

Cc) YOI, Sir. 

(d) The loduatrial Development Bank 
of lodi. are Dol in favour of saoctiODioJ 
term loaos for IOUinl up aruaroot .piDoin, 
units. .ince they leel that enouab capacity 
already exil" in this sector and that new 
spinoin. unitt. capital COlt wile would Dot be 
a viable proposition. 

Stad, eM USA .tar war program_ 

!5627. SHRI E. AYYAPU REDDY: 
Will tbe Miniller of DEFENCE be pleased 
to state: 

(I) wbetber tbe Defence Research 
Laboratories have studied tbe star war 
prOiramme of USA; Ind 

(b) whether any a •• smenl bal been 
made about tbe tbreat to India'. security 
OD the bali, of USA star war stratqy ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OP DEFENCE RESEARCH 

---.--- ~"--
Months 

I 

April, 86 

Ma,. 86 

JUDI, 86 

Jol" ,. 

Total 
accidents 

2 

549 

586 

509 

,45 

AND DEVELOPMENT IN THB 
MINlsntY OP DBFENCE (SHIJ ARUM 
SINGH): <a> Defence Research and 
Development OraanisatioD has ttudled iD 
senera', informatioo avan.ble in. open 
literature about tbe 'Strateaic Defence 
Initiative' programme of tbe USA. 

(b) No, Sir. 

Road Icckleub ia Deihl 

S628. SHRI CHIRANn LAL 
SHARAMA: 

SHRJ KAMLA PRASAD 
SIMGH: 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) tbe Dumber of penons killed aDd 
injured in road accident. whicb took place 
in Delhi since April, 1986, mootb-wiM; 

(b) whether the number of casualties 
i. on the increase; and 

(c) if so, the effective steps tak.en or 
proposed to cbeck such accidents? 

THE MINISTER. OF ST~TB IN THB 
MINISTRY OF PERSONNEL, PUBLIC 
OIlIEVANCES ~ND PENSIONS AND 
MINISTER. OF STATB IN THE MINISTRY 
OF HOME AFFAIRS (SHRI P. 
CHIDAMBARA\t): (a) The requisite 
fi.ures are indicated below: 

Persons 
injured 

3 
------ --- ----

S29 
619 

$13 

610 

Persons 
killed 

4 
- .... -__.,...~--- _--------

98 

101 

98 

110 
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I 2 

AIwuIt. 86 !9' 

September. 16 S62 

October, 86 568 

NO'1lDber. 86 S81 

December. 8" 510 

Jaaual)'. 87 533 

Pebruary, 87 540 

March. t .3, 87 
to 1'.3.87 285 

(bl and (e). No Sir. However, DeIhl 
Police bas been makinl concened efforts to 
reduce the number of accidents. Some of 
them are as follows : 

(I) A Traffic Engineerina Cell has been 
created by Delhi Police for 
the scientific study of the road. in 
Delbi. 

(ii) Memben of the general public are 
edoe.ted tbtouah film ,hoWl and 
8dverti~nt. in nt'wsp8~rs, radio 
and T. Y. Various road safety camps 
trom time to time are _110 beinl 
O1'I8oised by the Road Safety Cell. 

(iii) Two traffic training parts are 
already function in, in Delhi and 
two more are presently under 
construction. 

(Iv) Delhi Administration has declared 
1987 as tbe Year of Road 
Safet,. 

Coffee export 

!629. SHRI SOMNATH RATH : Win 
tbe Minister of COMMERCE be pleased 
to .tate : 

(8) the taraet fhred ror export of co"" 
dtJrlOJ tbe next three years, year-wile; 

3 4 

600 101 

594 88 

S82 98 

S'6 132 

489 114 

490 110 

S42 112 

262 46 

(b) wbether .the Coffee Board bal 
selected any areas for coffee plaotations in 
Ori.su; and 

(c) if 10, the details or lucb areas? 

THE MINISTBR OF STATE IN THE 
MINISTRY OF COMMERCB (SHRI P.R.. 
DAS MUNSI): (a) Export tal'JetI Ire 
fixed annuall, takina ioto consideralion 
varioul (actora. However. baled 00 the 
arowtb rate eavisqed io tbe 7tb Plao for 
coft' ee tbe export tarac'a prop~ are at 
under: 

Year 

1987·88 
1988-89 
t 989-90 

Bapon tarpt (pro-
posed) (Qcy. in 
tonnca) 

99,000 
J04,OOO 
l09 t OOO 

(b) aad (c). Yes, Sir. Cer.in .,.. in 
the hilly tracts of tbe districts of Roraput, 
Phulbani, Ra1.handi and aanjalft haw been 
identified for coffee cultivation in Ori'",. A 
total area of 4680 bee. hu so 'ar been 
found suitable to ooft'ee cuttlvatioo in Orl-
b), a IUrvOry teaDl of tbe Cotloe Board. 
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'638. SHIU PIlATAP&AO B. 

BHOIALB: wm tbe MiDie .. til HOMB 
APFA1&S be ...... to •• te : 

(a) wbether OoverDmeot propoae to 
merp fifteen odd para-military fOl'Cll of 
COUDtrJ; II1d 

(b) if 10, tbe deta1la tbereof1 

THE MINISTER OF STATB IN THB 
MINISTRY Of PBllSONNEL, PUBLIC 
ORIEVANCBS AND PENSIONS AND 
MINJSTER OF STATE IN THE 
MINISTRY OF HOME AffAIRS (StiRl 
P. CHIDAMBARAM): (a) Eacb para-
military rorce bas been raised by tbe 
Government for pedormiol a difJereDl type 
of role. In view of tbis. there i, DO proposal 
with tbe Government to mcrae variou.. par.-
military f Orcel. 

(b) Does not ariac. 

Stlaolarstal pi to OOIBItrlel of 
S.A.D.C.C. 

5631. SHltl H. N. NANJE GOWDA: 
SHIU O. S. BASAVARAJU : 

Will the Minister or EXTERNAL 
AFFAIRS be pJcued to state: 

Ca) whether Jndia bas offered a number 
of scbolanbips to couDtries of tbe Soutbern 
African Development Co-ordinalion 
Conference; 

(b) if 10, the couDtries which will be 
offered these ICboJarabipa; 

(c) wbether any commuoJcatiOOI from 
tbe. Soutb African countries acceptiol 
tbe lCbolanbipa have booo receiwd; and 

(d) if 10, the total scbolanhipa which 
wUJ be offeNd to tblle AfrioaD couDtries 
d uriOI tbe year 1987 ? 

THB MINIStsa 0P STATB IN THB 
t41NlST&Y OP BXTBllNAL ~AI&6 

rCIBIU L NATWAa aJ)I08).: (~ VA 
Aa or. eI 3-00 pr...... ... ... 
feUowabipi hal ......... ., ,"die 
Mricaa Devclopa1tDt C~ c.-
lema (SADCC) IICt'etarlat uotIIr .. 
IDdiaD "leba.' lAd Ecoaamic C ...... 
rrocrammc. 

g,) lbe SADCC JDelDber.I~la. 
BotawaDa. Lesotbo, Malawi. M~. 
SwuiJud. TanZlDia. Zambia. _ 
Zimbabwe. 

(c) No formal commUDicltioa.... .. 
received. bot oral acceplaooe ... ..... 
conveyed. 

(d) The allocatioD of 300 traiDioa 
fellowships bas been made for utililltfoo over 
a five year period. Separately. Iodia allO 
allots a specific Dumber of trainiDI fellow-
ibips annua))y under tbe IDdian TlCbDical 
IDd Economic CooperatioD p .... ~ to 
each of tbe SADCC member-COQlltriet OIl a 
bilateral basis. 

Suppert price 01 cot .. 

S632. PROP. MADHU DANDAVATB : 
Will the Minialcr of TEXTILES be p1eued 
to state : 

<a> whether Union Government ha,. 
anoouDCcd an increases of Rs. 10/· per 
quintal in tbe sUPpOrt price of COlton bot 
have directed the Mabaralbtra Government 
Dot to permit the Mabarubtra Cotton 
Federation to make PlJ1D8Dt of price at the 
rite of.... 612/· per qaiDcal to tbo cotton 
crown: 

(b) if 10. wbether tbll Central dinotive 
bas created a arave discobteotmoDt .... 
tbe cotton ITowen of Mabarasbtra; aDd 

( c) if so, whether UnioD OoVerD1DIDt 
propose to review tbeir directive to tbe 
Mabarubtra GovemmeDt ? 

THB MINISTER. OF STATt! OP 
THB MINISTR. Y OP TBXTlLES (SHRJ 
RAM IfIW AS MIRDAA) : (8) to (c). Tbe 
Union 60vemment 81lDouaced en 'ltd 
March, It81 the Miaimum Support Prioea 
for clUl'eMt .,... 01 .... (far 1M 
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., die &owift,_IOD with a view to enabliaa 
tbe (wme... to take rational deciaioa 00 
theit croppm. plana. Tbeir is ao aveflle 
.tacrease of Rs. ton per quintal over tbe 
correspoDdiog price bein, paid durin. tilt 
curreDt cotton year. 

Urider tbe Cotton Monopoly Procurement 
,Scheme belnl in operation in tbe State of 
Maharashtra. the farmen are paid aoaranteed 
prices which arc tbe same as Minimum 
Support Prices fixed by the Government of 
India for C:ift'ereot varietie$ of cottOD. Tbere 
il DO proposal to review 'be Cotton MODO-
poly Procurement Scbeme. 

Cooperative .plnolog mill ia Ba1&lOI'e 
(Orilla) 

5613. SHRIMATI JAVANTI 
PATNAIK : wm tbe Mioistcr of TEXTILES 
_ pleased to state : 

(a) whether a Jetter of intent bas been 
issued for establishment of a cooperative 
apiooiDI mill in INo· industry' district of 
Balasore in Orissa; and 

(b) if so. tbe reasons for delay in 
implementation of the project ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TEXTILES (SHRJ S. 
KRISHNA KUMAR): (a) YeI, Su. 

(b) The Orissa Government have stated 
tbat the loao application of the mill company 
bat been turned down b) the Industrial 
Developmeot Bank of India on tbe ground 
that excess SpiDOiol capacity bas already 
bleD created in the country. 

Free peWt status to Port Blair 

5634. SHRI O. M. BANATWALLA: 
Will tbe Minister of COMMERCE be pleased 
to state : 

(a) whether there i. any proposal to 
declare Prot Blair .1 a free port; and 

(b) if 10. tbe dotaiJI thereof? 

THB MINISTElt Of STATS IN THB 
MINISTRY OF COMMERCE (SHRI P. R • 
DAS MUNSl) : (a) Ind (b). Somo IUUCI· 
tions haw been rceivod for a free port to 
be developed in the Aodamlo and Nicobar 
Islands. No decilion baa been taken in tbe 
matter. 

---
11.00 ..... 

RE. QUESTION OF PRIVILBOB BTC. 

(&,I/'ltl 
(/nUrrllplloftl) 

SHRI S. JAIPAL REDDY (Mahbub. 
n .... r) : Sir, I have liven notice of a privi1eae 
motion .•• 

SHRI BASUDEB ACHARIA (Bankora) : 
I have liven notice under Rule 184 .•• 
(l"""uptlon,) 

MR. SPEAKER: I will consider. 

SHRI BASUDEB ACHARJA : We want 
a Parliamentary Committee to IDquire ioto 
the wbole affair. 

(lnlt"Upllof,. ) 

THE MINISTER Of STATE OF THE 
MINISTRY OP PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
ST ATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT) : Sir .•• 

( 'n'~"uptlo"$) 

MR. SPEA KEIl : Let bim nlake bit 
statement. 

(lnt.,rupt!Olll) 

MR.. SPBAKER: Why are you 10 
incorrilible aU tbe time' ODe minute. I 
ba ve allowed tbe Minittor to make bis 
stalement. 

SHltt BASUDBB ACHAlUA: Wo WaDt 
your ruIiDI .•• 

Mil. SPEAKER: My ruliDl ie simple 
ID4 IU'lflbt .... 




